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Sl.No. Accession Name of the Book Vol. Author/Publication House
No.

1-‘ 34725 The New Encyclopaedia Britannica 1-‘ i ll\/Iicropaedia Ready Reference
NI 34726 ‘The New Encyclopaedia Britannica N) lMicropaedia Ready Reference 7
00 34727 The New Encyclopaedia Britannica CO Micropaedia Ready Reference
>§> 1345128 The New Encyclopaedia Britannica 15>- Micropaedia Ready Reference

U1 34729 The New Encyclopaedia Britannica U‘, Micropaedia Ready Reference Z
O5 34730 The New Encyclopaedia Britannica CD _ Micropaedia Ready Reference
--ll 34731 The New Encyclopaedia Britannica --II Micropaedia Ready Reference

CD 34732 1The New Encyclopaedia Britannica CD Micropaedia Ready Reference
CO 34733 ‘The New Encyclopaedia Britannica "9 Micropaedia Ready Reference
10 34734 7 The New Encyclopaedia Britannica \l0 Micropaedia Ready Reference
11 347357 The New Encyclopaedia Britannica n1 Micropaedia Ready Reference
12 34736 The New Encyclopaedia Britalnica 12 Micropaedia Ready Reference
13

$14

34737

34738

The New Encyclopaedia Britannica

The New Encyclopaedia Britannica

13

14

Macropedia Knowledge in
Depth
Macropedia Knowledge in
Depth

15 34739 The New Encyclopaedia Britannica 15 Macropedia Knowledge in
Depth

16 34740 The New Encyclopaedia Britannica 16 Macropedia Knowledge in
Depth

17 34741 ‘The New Encyclopaedia Britannica 17 hiacropedia Knowledge in K
}Depth

ié 34742 The New Encyclopaedia Britannica 18 Macropedia Knowledge in
Depth

19 34743 The New Encyclopaedia Britannica ‘l9 Macropedia Knowledge in Z T
Depth

20 ‘34744 The New Encyclopaedia Britannica 20 Macropedia Knowledge in
Depth 7?

21 34745 The New Encyclopaedia Britannica 21 Macropedia Knowledge in
Depth

ii 134746 The New Encyclopaedia Britannica 22 ;Macropedia Knowledge in
;Depth

23 34747 The New Encyclopaedia Britannica 23 Macropedia Knowledge in
Depth

24 34748
\ .

The New Encyclopaedia Britannica
l

7 7 24 ifMacropedia Knowledge in
Depth _

25 34749 The New Encyclopaedia Britannica 25 Macropedia Knowledge in
Depth

26 ‘$4750 The New Encyclopaedda Britannica 426 Macropedia Knowledge in
Depth

27 34751 The Ne; Encyclopaeclia Britannica 27 Macropedia Knowledge in
Depth

28 @4752 l'I‘he New Encyclopaedia Britannica 28 Macropedia Knowledge in
Depth
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29 34753 The New Encyclopaedia Britannica 29 Macropedia Knowledge in
Depth 7

30 34754 The New Encyclopaedia Macropedia Knowledge in
}Britannica(The Index A-K) }Depthl

‘31 34755
l

The New Encyclopaedia if Macropedia Knowledge in
Britannica(The Index L-Z) l Depth

32 ‘34756 The New Encyclopaedia Britannica
(Propaedia Outline of Knowledge)

33 347577
Year(Annual )

7 1991 Britannica Book of the 7 Universal

34 36218 Halsbury's Laws Of England
(Administrative Law -Admiralry)

1(1) Lord I-Iailsham of St
Marylebone

35 33219
Agriculture) J
I-Ialsbury's Laws Of England (Agency- 1(2) Lord Hailsham of St

Marylebone
36 36220 I-_I7alsbury's Laws Of England

(Allotments to Bailment)
2 LordIlaflshanoofSt

Marylebone
37 36221 I-lalsb7ury's Laws Of England

(Banking-Barristers)
3(1) Lord Hailsham of St

Marylebone r
38 36222 ‘Halsbiuys Laws OfEngland

(Bankruptcy and Insolvency)
3(2)

Marylebone
‘Lord Hailsham of St.

l
39 36223

to Boundaries)
Halsbury's Laws Of England (Betting }4(1) Lord Hailsham of St

Marylebone
40 36224 I-Ialsbury's Laws Of England (British

Nationality to Building Societies)
4(2) Lord Hailsham of St

Marylebone
41 36225

Gains Taxation -Carriers)
Halsbu.ry's Laws Of England (Capital 3(1) Lord Hailsham of St

Marylebone 7
42 33223 Halsbury's Laws Of England

Persons)
(Charities -Children and Yound

5(2) LordI{aEshan1ofSt
Marylebone

43 36327
in Action to Commonwealth)
I-Ia1sbury's Laws Of England (Choses 6 Lord Hailsham of St

‘Marylebone
44 36228 Halsbury's Laws Of England

(Companies)
7(1)

Marylebone
Lord Hailsham of St.

45 36229 Halsbu.ry's Laws Of England
(Companies)

17(2) Lord Hailsham of St
Marylebone

as 36230 Halsbury's Laws Of England
(Compulsory Acquisition to
Constitutional Law)

8 Lord Hailsham of St
Marylebone

47 36231 I-Ialsbury's Laws Of England
‘(Contempt to Corporations)

9 Lord Hailsham of St
(Marylebone

‘4s 36232 Halsbury's Laws Of England (County
Courts to Cremation and Burial)

10
Marylebone
‘Lord Hailsham of St.

49 l3s233
l

Halsbury's Laws Of England
(Criminal Law)

11(1) Lord Hailsham of St
Marylebone

-

50 36234 Halsbury's Laws Of England
(Criminal Law) A A W

11 (2)
l\/Iarylebone
Lord I-Iailsham of St.
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51 36235
Usage to Deeds)

Halsbury's Laws Of England (Custom Lord Hailsham of St

52 133235 Halsbury's Laws Of England
(Discovery to Divorce)

Lord Hailsham of St
Marylebone

53 36237 Halsbu1'y's Laws Of England
l s__(Easements -Ecclesiasticial Law)

Lord Hailsham of St
Marylebone

54 33233 Halsbury's Laws Of England
(Education- Elections)

Lord Hailsham of St
Marylebone

55 36239 I-Ialsbury's Laws Of England
(Employment to Estoppel)

‘Lord Hailsham of St
Marylebone

56 36240 I-Ialsbury's Laws Of England
(Electicity)

lLord I-Iailsham of St
Marylebone

57 36241 lHalsbury's Laws Of England
(Evidence to Executors)

Lord Hailsham of St
Marylebone

53 36242 Halsbury's Laws Of England
(Explosives to Foreign Relations Law)

Lord Hailsham of St
Marylebone

59 36243
to Gift and Estate Taxation)
I-Ialsbm-y's Laws Of England (Forestry Lord Hailsham of St

Marylebone

60 36244 Halsbury's Laws Of England (Gifts to
i Health and Safety at Work)

LordI-Iailsham of St
K Marylebone

61 36245 I-Ialsbury's rm or England
(Highways)

Lord I-Iailsham of St
Marylebone

62 36246 ;Halsb1u'y's Laws Of England (Hire
(Purchase to Husband and Wife)

Lord Hailsham of St
Marylebone

63 36247
Taxation)
lI:Ialsbury's Laws Of England (Income Lord I-Iailsharn of St

Marylebone

64 36248 Ha.lsbury's Laws Of England

Inns)
(Industrial Provident Societies to

Lord I-Iailsham of St
Marylebone

65 36249 Halsbury's Laws Of England
(Insu.ra.nce- Interpleader)

Lord Hailsham of St
Marylebone

66 36250 Halsbm-y's Laws Of England
(Intoxicating Liquor to Land
Registration)

Lord Hailsham of St
Marylebone

67 36251 I-Ialsbury's Laws Of England

Enfranchisernent)
(Landlord and Tef1ant- Leasehold

Lord Hailsham of St
Marylebone

68 36252
Local Government) g 7
I-Ialsbu.ry's Laws Of England (Libel to Lord Hailsham of St

Marylebone
69 33253 \Halsbury's Laws Of England (London

‘Government to Markets and Fairs)
Lord I-Iailsham of St
Marylebone

70 33254 Halsbury's Laws Of England
(Medivine- Mental Health)

Lord I-Iailsham of St
Marylebone

71 36255
Misrepresentation)
I-Ialsbury's Laws Of England (Mines- Lord Hailsham of St

Marylebone
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72 36256
to Mortgage) i
lI-Ialsbury's Laws Of England (Mistake 32

Marylebone
lLord Hailsham of st.

73 36257
Health) i
I-Ialsbury's Laws Of England (National 33

Marylebone
Lord Hailsham of St.

74 36258 Halsbu.ry's Laws Of England 34
(Negligence to Pmliament) ‘Marylebone

Lord Hailsham of St.

75 36259 Halsbury's Laws Of England I lé I
(Partnership to Petroleum Production) 7

Lord Hailsham of St
Marylebone

76 36260
to Powers)
Halsbury's Laws or England (P1eading'36

Marylebone
lLord Hailsham of St.

77 36261 I-Ialsbury's Laws Of England (Practice 37
‘and Procedure to Prize) Marylebone

Lord Hailsham of St.

78

l

36262
Health -Railways)
Halsbury's Laws Of England (Public 33*

‘Marylebone g
Lord Hailsham of St.

79 36263
to Rentcharges)
Halsbury'sPLaws or England (Rating T39 Lord Hailsham of St

Marylebone
80 33234

734735) 7
Halsbury's Laws Of England (Road 40 Lord Hailsham of St

Marylebone
81 36265

Forces- Sale of Goods)

l
‘Halsbury‘s Laws Of England (Royal 41 Lord Hailsham of St

Marylebone _
F32 36266

Land to Sheriffs)
I-Ialsbury's Laws Of England (Sale of 42

Marylebone
Lord Hailsham of St.

(83 36267
(shipping)
Halsbury's Laws Of England 43 Lord Hailsham of St

Marylebone
84 33233

(Solicitors to Statutes)
Ha1sbury‘s Laws Of England 44

Marylebone
Lord Hailsham of St.

85 36269
Exchange to Tort)
\Halsbury's Laws Of England (Stock 45

Marylebone
lLord Hailsham of St.

86 36270 P Halsbury's Laws Of England (Town 46
and Country Planning)

Lord Hailsham of St
Marylebone

87 36271
and Labour) g
Halsbury's Laws Of England (Trade P 47 P

‘Marylebone
Lord Hailsham of St.

88 36272
Marks- Trusts)
Halsbury's Laws Of England (Trade l43 Lord Hailsham of St

1Marylebone
89 33273

to Water)
Halsbu.ry's Laws Of England (Valuers 49 Lord Hailsham of St

Marylebone
90 36274

and Measures- Wills)
Halsbu.ry's Laws or England (Weights l50 Lord Hailsham of St

‘Marylebone
91 136275

51>]
I-Ialsbury's Laws Of England
[European Communities (Part 1 to

51 Lord Hailsham of St
Marylebone

92 36276

2

Halsbury's Laws Of England
[European Communities (Part 12 to
1)] 7

52* Lord Hailsham of St
Marylebone

Page 4
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36277 Halsbury's Laws Of England
(Consolidated Table of
Statutes,Statutory Instruments and
Tables ofEuropean Communities
‘Materials)

53 lLord Hailsham of St.
Marylebone

36278 ililalébiiéyis Laws orEngland
(Consolidated Table of Cases)

54 lLord Hailsham of St.
Marylebone

36279 Halsbury's Laws Of England (1996
Consolidated Index - A-I-I)

55 Lord Hailsham of St.
Marylebone

36280 P Halsbury's Laws Of England (1996 I
Consolidated Index - I - Z ))

56 Lord Hailsham of St.
Marylebone

36281 Halsbury's Laws Of England ButterWorths
36282

(Volumes 1-24)
Halsbury's Laws Of England (8 PART1 Part 1

Volumes
l-24

11392 CUMULATIVE
SUPPLEMENT

36283
(Volumes 25-52)
Halsb1u'y's Laws Of England ( PART 2 Part 2

Volumes
25-52

1992 CUMULATIVE
SUPPLEMENT

36284
‘(Volumes 1-25)
Halsbury's Laws Of England (PART 1 Part 1

Volumes
1-25

(1393 CUMULATIVE
(SUPPLEMENT

36285
(Volumes 26-52)
Halsburyfs Laws Of England (PART 1 Part 2

Volumes
26-52

‘1993 CUMULATIVE
SUPPLEMENT '

36286
Abridgement
Halsbury's Laws Of England Armual

37675 1992 Britannica Book of The Year Events Of 1991
37676 1993 Britannica Book of The Year Events Of 1992
11622

‘Health and Safety at Work) z
PP Halsbury's Laws Of England (Gifts to 20 ‘Lord Hailsham of St.

lMarylebone
41023 lHalsbury's Laws Of England I

‘(Landlord and Tenant) _
27(1) I ' L533 Hailsham of st.

Marylebone
41024 Halsbury's Laws Of England

(Landlord and Tenant - Legal Aid)
27(2) I Hailsham of St.

Marylebone
‘41025 Halsbury's Laws Of England

(Consolidated Table of
Statutes,Statutory Instruments and
Tables ofEuropean Commimities
Materials)

53 Lord Hailsham of St.
Marylebone

41026 Halsbiu-y's Laws Of England
(Consolidated Table of Cases)

548 Lord Hailsham of St.
Marylebone

43372 I-Ialsbury's Laws Of England
(Insurance- Interpleader)

2588 Lord Hailsham of St.
Marylebone

43537 A- Accident Permanenl
t Edition
1

Words And Phrases
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112 43538
t Edition
1 -A

Accidenta1- Across Permanen iWords And Phrases

113 }4s5s9 Act - Administratrix Permanen
t Edition
2

Words And Phrases

114 43540 Admiralty - Agony ‘Permanen
t Edition
2 -A

Words And Phrases

115 43541 Agree - Annuity Trust Permanen
t Edition
3

Words And Phrases

116 43542 Annul ~ Arbor Permanen
t Edition
3-A

Words And Phrases

117 43543 Arc - Assessing Unit Perrnanen
t Edition
4

Words And Phrases

118 43544 Assessment - Azotize A Permanen
t. Edition
4 A

Words And Phrases

119 43545 B - Boat Permanen
t Edition
5

Words And Phrases

120 143546 Boatable - B Zone 1 Permanen
t Edition
5 A

Words And Phrases

121 43547 Cab - Caveat Permanen
t Edition
6

Words And Phrases

122 43548 Caveat Emptor - Chief Permanen
t Edition
6 A

Words And Phrases

123 43549 Child - Cleat Permanen
t Edition
7

Words And Phrases

124 43550 Clemency - Commodore ‘ Permanen
t Edition
7 A

Words And Phrases
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43551 Common -Condition Subsequent Permanen
t Edition
i8 V

i3Words And Phrases

43552 Condone - Consular Permanen
t Edition
‘BA
ii

Words And Phrases

43553 Consult - Contriving Permanen
t Edition
9

Words And Phrases

43554 Control - Couler Permanen
i t Edition

9 A

Words And Phrases

43555 Counci1- Creditor Permanen
rt Edition
10

i

Words And Phrases

43556 Cite by Word or Phrase Permanenlwords And Phrases
t Edition
10A

43557 Dacion to Deciduous Plant Permanen
t Edition
11

Words And Phrases

‘43558 Decision to De Luxe Perrnanen
t Edition
11A

Words And Phrases

43559 ‘Demand - Dictum Permanen
‘t Edition
12

Words And Phrases

43560 Did To Disrraint Permanen
t Edition
12 A

iWords And Phrases

43561 Distress To Drag Strip Permanen
t Edition
13

Words And Phrases

43562 A Drain To Dyspnea Permanen
t Edition
13 A

Words And Phrases
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43563 E To Employee Permanen
t Edition
14

Words And Phrases

4s5s4 Employer To Equipped Permanen
t Edition
14 A

Words And Phrases

43565 Equitable To Eviction Permanen
t Edition
15

Words And Phrases

43566 Evidence Tojlilyewitness Permanen
t Edition
15 A

Words And Phrases

43567 Fabric To Femur Permanen
t Edition
16

Words And Phrases

43568 Fence to Financing Permanen
t. Edition
16 A

Words And Phrases

43569 Find to Fratricide Permanen
t Edition
17

Words And Phrases

43570 Fraud To Fyke Permanen
t Edition
17 A

Words And Phrases

143571 Gabardine to Gondola Permanen
t Edition
18

Words And Phrases

43572 Gone To Gyrotiller Permanen
t Edition
18 A

Words And Phrases

43573 H To Helmet Permanen
t Edition
19

Words And Phrases

43574 Help To Hysterical Permanen
t Edition
19 A

Words And Phrases
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1495 43575 0 1T0 iinputed Permanen
t Edition
20

iWords And Phrases

150 43576 In To Indemnity Permanen
tsaamn
20 A

3Words And Phrases

151 43577 Indent To Inhabited Permanen
\tEfifim1
;21

Words And Phrases

152 43578 Inhale To Intensely Permanen
t Edition
21 A

iWords And Phrases

153 43579 Intent To Inter Vivos Trust ' Permanen
t Edition
22

‘Words And Plirases

154 143580 Intestacy To I Would 7 Permanen
t Edition
22 A

‘Words And Phrases

P155 43581 Jacal To Judicial Errors P Permanen
t Edition
23

Words And Phrases

1

156 43582 ‘Judicial Estoppel To Kyphosis Permanen
t Edition
23 A

Words And Phrases

157 43583 ‘L To 1-avender Permanen
t Edition
24

Words And Phrases

158 43584 ‘Law To Levee Permanen
t Edition
24 A

Words And Phrases

159 43585 Level To Liquor Permanen
t Edition
25

Words And Phrases

160 43586 1.is To Lysol Permanen
t Edition
25 A

Words And Phrases
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i161 43587 Macadam To Marital Rights Permanen‘
t Edition
‘26

Words And P144545

162 43588 ‘Maritime To Meema Permanen
t Edition
26 A

Words And Phrases

its 43589 Meet To Monday Permanen
t Edition
27

\

Words And Phrases

164 %43590

Y
Monetary To My Wife Permanen

t Edition
27 A

Words And Phrases

165 43591 N To Neoplasm ‘Permanen
t Edition
28

Words And Phrases

1166 143592 Nephew To Nystagmus Permanen
t Edition
28 A

Words And Phrases

is? 43593 O To Office Paper Permanen!
t Edition
29

Words And Phrases

iss 43594 Ofiicer To Optima Est Permanen?
t Edition
29 A 1

Words And Phrases

169 43595 Option To Osteoporosis Permanent
t Edition
30

Words And Phrases

170* 43596 Ostracized - Ozark Hillbilly Permanen
t Edition
30 A

Words And Phrases

171 ‘43597 P To Par Value Permanen
t Edition
31

Words Phrases

1172 143598 Pass To Peiples Permanen
t Edition
31 A

Words And Phrases
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1+4 43599 Pep To Petit ‘Permanen Words And Phrases
t Edition
32

174 43600 Petition To Politics Permanen Words And Phrases
t Edition
32 A

175 43601 Poll To Presence Within State Permanen Words And Phrases
t Edition
j33

176 43662 Present To Prize Tickets jPermanen Words And Phrases
inaamn
331;

177 43603 Pro To Propelling Permanen Words And Phrases 1
t Edition
34

;178 ‘43604 iProper To Proximo Permanen Words And Phrases
t Edition
34A

179 43605 Proxy To Public System Permanen*Words And Phrases \
t Edition
35

180 43666 Public Tax To Warranto Permanen Words And Phrases
t Edition
35 A

181 \4ss07 ETo Reckoning Permanen Words And Phrases 7
t Edition
36

182 43608 Reclaim To Repaving Permanen Words And Phrases
t Edition
36 A

183 143609 ‘Repay To Res Judicata Permanen Words And Phrases
t Edition
37

$184 43610 Resold To Rye Permanen Words And Phrases
t Edition
37 A

Page 11



Reference Books

185 43611 S To Seam Permanen
t Edition
38

Words And Phrases

186 §4s612 Seamam To Session Permanen
t Edition
38 A

Words And Phrases

i
187 43613 Set To Soluution Permanen

t Ediifion
39

‘Words And Phrases

iss 43614 Solvency To Starting Permanen
t Edition
39 A

‘Words AndPhrases

189 43615 State To Subway Permanen
t Edition
40

Words And Phrases

3190 43616 Succed To System Permanen
t Edition
40 A

Words And Phrases

191 43617 Table To Terror
t Edition
4 1

Permanen; Words And Phrases

192 43618 Test To Toss Permanen
pt Edition
141 A

Words And Phrases

193 43619 Total To Trash Permanen
it Edition
42

Words And Phrases

194 43620 Truma To Tyrant Permanen
t Edition
42 A

Words And Phrases

195 43621 U To Unleavened Permanen
t Edition
4 3

Words And Phrases

196 43622 ‘Unless To Vale Permanen
t. Edition
43 A

Words And Phrases
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197 43623

44

Valid To Volus Permanen Words And Phrases
t Edition

198 43624 Vote To Weapon lPermanen Words And Phrases
it Edition
44 A

199 49625 Wear To Willful Negligence ' Permanen Words And Phrases
it Edition
45

200 49626

46

Willfillness To Zygome Permanen 5Words And Phrases
t Edition

201 47102 zI1alsbury's Laws OfEngla.nd C as 6 A 6Lor6tlHai1sl1e.in7ofSt.
(Partnership to Personal Property) Marylebone '

202 47103 Halsbury's Laws Of England (Trade,
Industry and Industrial Relations)

47 Lord Hailsham of St.
Marylebone

203 49623 §AbaIidom;nent - Accountants I-—' Corpus Juris Secundum
204 4962; 11-kccounting - Actions E Corpus Juris Secundum
205 49625 !Adjoin - Adv Poss 262 DO Corpus Juris Secundum
206p?_49626 §Adv Poss 263 To End- Agency 256 53 Corpus (Juris Secundum
207 49627 lAgency 257 to End — Aliens 1 to 161 O3 Corpus Juris Secundum
208 49629 Aliens 162 to End - Appeal 3A Corpus Juris Secundum
209 49629 Appeal and Error 1 to 630

Z
Corpus Juris Secunclum

210 49630 Appeal and Error 631 mind 5 Corpus Juris Secundum
211 49631 Appearances -firmed Services 6 CorpusJuris Secunclum
212 49632 Arrest - Assign for Benefit of Cred 6A Corpus Juris Secundum
213 49633 Assistance - Atty & Client 87 l7 Corpus Juris Becundum
214 49634 Atty & C 88 -_ Au6ita Querela i1A Corpus Juris Secundum
215* 49635 Bail - Bailment __7_ p__

v8’ Corpus Juris Secundum
216 49636 Bankruptcy SA Corpus J1u'is Secundum
217 49632 Banks a nd Banking to Basin 9 ‘Corpus Juris Secundum
218 49699 Basis to Bills and Notes 10 ;Corpus Juris Secundum
219 49639 Bills & Notes 644 to End- Brokerage 11 Corpus Juris Secundum
220 49640 Brokers - B & L Assoc 79 12 Corpus Juris Secundum
221 149641 B&LAwm%-Mndhfi 12A Corpus Juris Secundum
222 149642 W ‘Carriers 19* Cclrpus Juris Secundum
223 149643 ]Cemeteries to Civil Rights 142 14 Corpus Juris Secundum
224 49644

Universities
‘Civil Rights 143 to Colleges and 14A ‘Corpus Juris Secundum

225 49645 Collision - Commerce 15 Corpus Jurisgecundum
4226 49646 Commercial-Constitutional Law 15A Corpus Juris Secundum

221 ;49647 Constitutional Law 1 to 227 16 Corpus Juris Secunclum
228 49648 Constitutional Law 228 to 538 116A Corpus Juris Secundum
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229 49649 Constitutional Law 569 to 670 166 Corpus Juris Secundum
230 49660 Constitutional Law 6'11 to 1166 160 Corpusduris Secundum
231 49651 Constitutional Law 1139 to end p 16D Corpus Juris Secundum
232 49652 Contempt to Contracts 293 i 1'7 Corpus Juris Secundum
233 49653 Contracts to Contribute i 17A Corpus Juris Secundum
234 49654 Contribution to Corporations 432 W 18 Corpus Juris Secundum
235 49655 iCo1-porations 433 to End 19 Corpus Juris Secundum
266 7 49656 Costs to Counties 20 Corpus Juris Secundum
237 149657 Courts to Creditor and Debtor 21 p Corpus Juris Secundum
266 49656 Criminal Law 1 to 418 22 Corpus Juris Secundum
239 49659 H 224 Corpus Juris Secundum
240 49660

Criminal Law 419 to 815 __
Criminal Law 816 to 1141 23 Corpus Juris Secundu.m

‘49661241 Crimjainal Law 1142 to 1457 1294 ii Corpus Juris Secundum
242 49662 ‘Criminal Law 1456 to End 6 124 Corpus Juris Secundum
2461749666 ‘Crops to Damages 143 6 6 25 6 Corpus Juris Secundum
244 49664 Damages 144 to End - Debris _ 25A ‘Corpus Juris Secundum
245 49665 Debt - Deeds 1 to 178 7_ 26 Corpus Juris Secundum
246 49666 Deeds 179 to End - Discount 7 26A ;Corpus Juris Secunduméiip 6
247 @4966? Discover - Divisional 27 3‘Corpus Juris Secundum
246 149666 §Divorce 1 to 269 27A

i 4 7 _ 1

Corpus Juris Secundum
249 149669 Divorce 270 to 546 276? Corpus Juris Secundum
250*? by 49670 Divorce 549 to End pi i 27 Corpus Juris Secundum
251 49671 Domicile - Election of Remedies 28 Corpus JurisiSecundum
252 49672 Drugs & Narcotics Supplement 28 7 T Corpus Juris Secundum
256 49676 Elections - Ember Days __ 29 Corpus Juris Secundum
254 49674 Embezzlement to Eminent Domain ‘§29A Corpus Juris Secundum
265 49675 \Emp1oyer- Employee Relationship to 30

Employers‘ Liability for Injuries to
Employees

Corpus Juris Secundum

256 49676 Entertainment and Amusement; 30A
Sports to Escrows \

‘Corpus Juris Secundum

257 J 149677 Estate -Evidence 1 to 57 31 M iCorpus Juris Secundum
256 149676 Evidence 56 to 421 0 y 6111 {Corpus Juris Secundum
259 49679 Evidence 422 to 742 32 Corpus Juris Secundum
260 49680 Evidence _743 to End - Excessus 32A Corpus JurisiS7e6und1un
261 49681 Exchange- Executors & Adm 1 to 322 33 Corpus Juris Secundurnj
262 49682 Executors and Administrators 323 to 34

Exempt
Corpus Juris Secundum

263 49683 Exemption — Federal 35 Corpus Juris Secundum
264 149664 Federal Civil Procedure 1 to 751 35A Corpus Juris Secundum
265 49685 Federal Civil Procedure 752 to End 35A Corpus Juris Secundum
266 49686 ‘Federal Courts 116 601 p _* 66 Corpus Juris Secimdum
267 49687 Federal Courts 302 to End - Forfang 36A Corpus Juris Secundum
268 49666 1.581-feit -7Gambling 37 Corpus Secundum
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269 49689 Game to Guaranty _ 38 Corpus Juris Secundum
270 49690 Guard &j7 -I-Iab_ Corp 1 to 157 39 if Corpus Juris Secundum
271 49691 If-Iab Corp 156 to End - High 1 to 174 694 Corpus Juris Secundum
272 49692 Highways175 to Homicide 175 40* Corpus Juris Secundum
V276 49693 Homicide 176 to Husband and Wife 41 Corpus Juris Secundum
274 ‘49694

and Informations
Implied ande Contracts to Indictments 42 Corpus Juris Secundum

275 49695 Indust Co-op - Injun 1 to 40 46* Corpus Juris Secundum
276 149696 Injunctions 41 to End -Inns: i 464 Corpus Juris Secundum
277 49697 Insurance 1 to 356 44 Corpus Juris Secundum
278 49698 Insurance 357 to 784 45 Corpus Juris Secundum
279 49699 Insurance 785 to 1244 46 Corpus Juris Secundum
280 149700 Insurance 1245 to End L 46A Corpus Juris Secundum
281 49701 Interest 86 Usury; Cons Cred 47 Corpus Jurisdsecundum
282 49702 Internal Revenue 1 to 600 47A Corpus Juris Secundum
283 49703

Edition 7
Internal Revenue 601 to End---- 1994 “47B Corpus Juris Secundum

284 49704 International Law - Int Liq 364 W 148 Z Corpus Juris Secundum
285 49705 Int Liq 665 - Judges I V 48A Corpus Juris Secundum
286 49706 Judgmeng 1 to 591 49 Corpus Juris Secundum
287 49707 ”I1Judgments 592 to End - Justa 50 Corpus Juris Secundum
266 49708 Justice - Labor Relations 1 to 262 51 Corpus Juris Secundum
269 49709 ‘Labor Relations 266 to 760 ' 51A Corpus Juris Secundum
290 49710 ‘Labor Relations 781 to End i 616 ‘Corpus Juris Secundum
291 49711 Landlord and Tenant 1 to 4164 I I 51 Corpus Juris Secundum
292 49712 1Landlord and Tenant 417 to 716 52 Corpus Juris Secundum
296 49713

1Level
Landlord and Tenant 716 to End - 25A Corpus Juris Secimdum

294 49714 Lewdness - Liens <7 53 1Corpus Juris Secundum
295 49715 Lim ofAct - MalPros 54 1 Corpus Juris Secundum
296 49716 Manage - Master 55 Corpus Jin-is Secundum
297 49717 Mayhem to Mental Health 1107 56 Corpus Juris Secundum
298 49718 Mental Health 108 to Military Justice 57 Corpus Juris Secundum

299 149719 Mills to Mortgage 58 Corpus Juris Secundum
600 49720 Mortgages - Moss 4 59 Corpus Juris Secundum
V301 49721 Most - Motor Vehicles 1 to 245 60 Corpus Juris Secundum
302 49722 Motor Vehicles 246 to 455 60A Corpus Juris Secundum
303 49723 Motor Vehicles 456 to 529 61 1Corpus Juris Secundum
304 149724 Motor Vehicles 530 to End - Municipal 61A Corpus Juris Secundum

305 49725 Municipal Corporations 1 to 744 62 Corpus ;Iu.ris Secundum
306 49726 Municipal Corporations 745 to 1652 _ 63 Corpus Juris Secundum
307 49727 Municipal Corp 1653 to End - Namely \64 Corpus Juris Secundum

308 49726 Names - Negligence 1 to 115
11165 Corpus Juris Secundum
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309 49729 Negligence 116 to End - Negotiate 65A ;Corpus Juris Secundum
310 49730 Hegotiafion 1\lumb i ‘as Corpus Juris Secundum
311 49791 Oaths & Affirmations - Officers ' 67 Corpus Juris Secundum
312 49732 Pardon and;Parole - Parties 67A Corpus Juris Secundum
313 49733 Partititon - Party 68 lCorpus Juris Secundum
314 49764 Party Walls - Patents 69 Corpus Juris Secund
315 149735 Payments - Pilots ofVessels to

um
Corpus Juris Secundum

316 p497s6 Pleading - Pledgery 71 ‘Corpus Juris Secundum
317 49737 Pledges - Process 72 ]Corpus Juris Secundum
318 49798 Products Liability - Pub Contr 172 Corpus Juris Secundum
619 W_49799 Prohib - Pub Adm Law 114 7" 73 Corpus Juris Secundum
320 49740

166 W
Prohib - Pub Adm Law 115 - Pub Land 73A Corpus Juris Secundum

321 49741 Pub Land 167- Public Utilities 73B Corpus Juris Secundum
322 49742 Quart to Railroads 762 f _ 74 Corpus Juris Secundum
323 l4974s Railroads 763 to End - Receivers 75 _ Corpus Juris Secundum

324
l

49744 Receiving or Transferring Stole Goods 76
land Related Offenses to Release

Corpus Juris Secundum

325 49745 Religious Societies to Robbery ‘77 W Corpus Juris Secundum
326 149746 Sales Salvage 77A Corpus Juris Secundum
7327 49747 Schools and School Districts 1 to 451 78 Corpus Juris Secunduru p
328 49748

Transactions
Searches and Seizures to Secured 79 Corpus Juris Secundum

329 49749 Set - Social 80 CorpusJuris Secmidum
330 49750 ;Social S - S[ec Perf 1 to 129 81 p pi Corpus Juris Secundum
E91 49751 Spec Perl‘ 130 to End - States , 6144? §Corpus Juris Secundum
332 49752 Statutes - Stipulatio 3? lCorpus Juris Secundum
333 49753 Stipulations - Taxable _”__p_ 83 Corpus Juris Secundum
694 49754 Taxation 1 to 735 7 184 Corpus Juris Secundum
335 49755 ‘Taxation 736 to End - Teacher i 85 Corpus Juris Secundum
336 49766 Team - Townw i 86 lCorpus Juris Secundum
337 49757 Towns - Triable 87 Corpus Juris Secundum
338 49758 'I&~i41 146 426 B39 Corpus Juris Secundurrz
‘see 49759 Trial 427 to End- Trusts 1 to 159 89 Corpus Juris Secundum
340 49760 Trusts 160 to End United 90 CorpusJuris Secundum
341 49761

l Purchaser 180
‘United States to Vendoe and 91 Corpus Juris Secundum

342 ‘49762
Wantonness
Vendor and Purchaser 181 to 92 Corpus Juris Secundum

343 49763 War & Nat'l Defense - Waters 1 to 225 93 Corpus Juris Secundum

344 l49764 Waters 226 :9 3171114 261 94 Corpus Juris Secundum
345 49765 vnus262c6691 95 Corpus Juris Secundum
346 149766 ‘Wills 692 to 1236 95 Corpus Juris Secundum
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347 49767 Wills 1237 to End - Witnesses 1 to 314 ‘97 Corpus Juris Secundum
l

348 49768 Witnesses 315 to End Qiworkrnanship 98 .' ‘Corpus Juris Secundum
349 49769 Worlm1en's Compensation 1 to 352 ' 99 ‘Corpus Juris Secundum
350 49770 Workmen's Comp 353 to 781 I 7 10037 if ]Corpus Juris Secundum
351 49771 W0rlcrnen's Comp 782 to0End I I 101 jCorpus Juris Secundum
352 49772 Zoning and Land_Pla1n1ing g 101A Corpus Juris Secundum
353 49773 lGeneral Index A to D AtoD lCorpus Juris Secundum
354 49774 Gereral Index E to M O I 7 EtoM lCorpus Juris Secundum
355 49775 léereral Index N to Z _ _ NtoZ Corpus JlJ1'l$ Secundum
356* 52315 lsecurities Regulation and Commodity

Futures Trading Regulation to
Sequesttation 7

79A Corpus Juris Secundum

357

7358

52316

52750

Securities Regulation and Commodity
Futures Trading Regulation to
Sequesttation

Marks- Trusts)
Halsbury's Laws Of England (Trade y

79A

48

Corpus Juris Secundum

Lord Hailsham of St.
Marylebone

359 56499 ‘I-Ialsbury'sPl.7aws Of England
(Solicitors to Statutes) _

44(1) Lord Hailsham of St.
Marylebone

360 55604 ‘Halsbury's Laws Of England (Forestry
(to Fuel and Energy) Part 1&2

19(1) Lord Hailsham of St.
Marylebone

361 58605 Halsbury's Laws Of England (Forestry
to Fuel and Energy) Part 1&2

19(1) Lord Hailsham of St.
Marylebone

562 58606 Halsbury's Laws Of England (Forestry
to Fuel and Energy) Part 3-6

19(2) Lord Hailsham of St.
Marylebone

363 58607 Halsbury's Laws Of England (Forestry
to Fuel and Energy) Part 3-6

19(2) Lord Hailsham of St.
Marylebone

364 ‘58608 (Halsbury's Laws OfEngland ‘
(Highways)

21 ‘Lord Hailsham of St.
Marylebone _ W

365 58609 Halsbury's Laws Of England
(Highways)

21 Lord Hailsham of St.
Marylebone

366 58610 I-Ialsbu.ry's Laws Of England
‘(Solicitors to Statutes)

44(1) ‘Lord Hailsham of St.
Marylebone W _

367 58611 Halsbury's Laws Of England
(Solicitors to Statutes)

44(1) Lord Hailsham of St.
if Marylebone

368 58612 I-Ia1sbury'sOLaws orEngland(Trade,
Industry and Industrial Relations)

47
Marylebone 7
Lord Hailsham of St. 7

369* 58613 Halsbury's Laws ofEngland (Trade,
‘Industry and Industrial Relations) _

47 Lord Hailsham of St.
7 Marylebone

370 58614 Halsbury's Lsws Of England (Trade
Marks» Trusts) _ '

48 Lord Hailsham of st.
Marylebone 77
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371 58615
Marks- Trusts)
Halsbury's Laws Of England (Trade 48 Lord Hailsham of St.

Marylebone
872 358616

(Consolidated Table of

(Materials)

Halsbury's Laws Of England

Statutes,Statutory Instruments and
Tables ofEuropean Communities

537 Lord Hailsham of St.
Marylebone

373 58617
‘(Consolidated Table of

Materials)

‘Halsbury's Laws OfEggland

Statutes,Statutory Instruments and
Tables ofEuropean Communities

53
l
l

Lord Hailsham of St.
Marylebone

374 58618 Halsbury's Laws Of England
(Consolidated Table of Cases)

64 Lord Hailsham of St.
Marylebone

675 58619 I-Ialsbury's Laws Of England
(Consolidated Table of Cases)

54 ' Lord Hailsham of St.
Marylebone

876 ‘58622
(Volumes 1-21)
Halsbujys Laws orEngland (PART 1 Part 1

Volumes
1-2 1

E195 CUMULATIVE
SUPPLEMENT

377 58623
(Volumes 22-52)
Halsbury's Laws Of England ( PART 2 Part 2

Volumes
22-52

(1995 CUMULATIVE
SUPPLEMENT

678 58624 l _ _
‘Halsbury's Laws Of England
(Partnership to Personal Property)

35 Lord Hailsham of St.
Marylebone

379 58625 Halsbury's Laws Of England
(Partnership to Personal Property)

85 Lord Hailsham of St.
Marylebone 7

1880 59160
(Companies) 7
Halsbury's Laws Of England 7(1) Lord Hailsham of St.

Marylebone
381 759161

(Companies)
Halsbu;y's Laws ofEngland 7(2) Lord Hailsham of St.

Marylebone
382 159162

Laws)

Halsbury's Laws Of England
(Compulsory Acquisition to Conflict of

6(1) Lbrd Hailsham of st.
‘Marylebone

383 60917 _ Banks and Banking 9 Corpus Juris Secundum
384 60920

and Narcotics 1 to 223
lDomestic Abuse and Violence to Drugs ;28 Corpus Juris Secundum W W

385 60923

Theories of Recovery

Drugs and Narcotics 224 to End to
Election of Remedies or Rights or

28A Corpus Juris S8C11I1dl1I1'l

386 61157

Rights) i
Halsbury's Laws OfEngland
(Constitutional Law and Human

8(2) Lord Hailsham of St.
Marylebone

387 61611
Consolidated Index_ - A-I-I)
Halsbury's Laws Of England (1996 55 lLord Hailsham of St.

Marylebone
388 61654

(Companies) 7 7
‘Halsbury's Laws Of England 7(6) I Lord Hailsham of St.

Marylebone
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389 61655

Conflict)

Halsbury's Laws Of England (Value 49(1) Lord Hailsham of St.
Added Tax to War and Armed Marylebone

390 61656 I-Ialsbu.ry's Laws Of England (1996 56 l7"iLord Hailsham of St.
Consolidated Index - I - Z )) ‘Marylebone

391 72229 I:Ialsbury‘s Laws orEngland 48(2) Lord Hailsham of st. I I
(Shipping and Navigation) . Marylebone

392
l

73228 Halsbury's Laws Of England 43(1) W Lord Hailsham of St.
(Shipping and Navigation) 1 Marylebone

(393 (75009 1996 -Britannica Book of theAYear Events of 1995
1694 ‘H5010 ‘1997 Britannica Book of The Year Events of 1996
‘i395 78010 Constituent Assembly Debates (9 Book.1

December 1946 To 27 January 1948) (Vol. 1 to
(Tabular Statement) 6)

Lok Sabha Secretariat

(896 78011
L

Constituent Assembly Debates (4
November 1948 To 08 August 1949)

Book.2
(Vol. 6)

Lok Sabha Secretariat

697
l

78012 Constituent Assembly Debates (16
May 1949 To 16 June 1949)

Book.3
(Vol.7)

Lok Sabha Secretariat

lass
l

l78013 Constituent Assembly Debates (30
July 1949 To 18 Sep 1949)

Book.4 Ldk Sabha Secretariat

399 (78014
1 (Index) if

Constituent 1-kssemblyyDebates (6
October 1949 To 24-January 1950 )

Book.5
(Vol. 10 to
12)

Lok Sabha Secretariat

400 I 78105

(Tabular Statement)

Constituent Assembly Debates (9
December 1946 To 27 January 1948)

Book.1
(Vol. 1 to
6)

Lok snnnn Secretariat

401 78106 Constituent Assembly Debates (4
November 1948 To 08 August 1949)

Booli.2
(Vol. 6)

Lok Sabha Secretariat

402 78107 Constituent Assembly Debates (16
May 1949 To 16 June 1949) 7

Book.3
(V01.7)

Eek Sabha Secretariat

408 I 78108 Constituent Assembly Debates (30
July 1949 To 18 Sep 1949)

Book.4
(Vol.9)

Lok Sabha Secretariat

404 78109
(Index)

Constituent Assembly Debates (6
October 1949 To 24January 1950 )

Bo0k.5
(Vol. 10 to
12)

Lok Sabha Secretariat

405 81222 1998 Britannica Book ofThe Year Events of 1997
406 84271 Halsbury's Laws Of England (Crown

and Royal Family to Damages)
12(1) Lord Hailsham of St.

Marylebone
407 ‘85502

‘ (Housing)

l
‘Halsbury's Laws Of England

l
22 ‘Lord Hailsham of St.

Marylebone
4083” 85503 Halsbury's Laws Of England

(Railways,Inland Waterways and
Pipelines~Rating and Council Tax)

39(1) (‘Lord Hailsham of St.
‘(Marylebone

409 87340
W (Companies)

I—Ialsbu_ry's Laws Of England 7(1) Lord Hailsham of St.
Marylebone

410*" 87341
(Companies)
Halsbury's Laws Of England 7(1) Lord Hailsham of St.

Marylebone
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411 87342

Laws) =

‘Halsbury's Laws Of England
(Compulsory Acquisition to Conflict of

8(1) ‘Lord Hailsham of St.
Marylebone

412 87343
‘and Excise)
Halsbury's Laws OfEngland (Customs 12(2) jLord Hailsham of St.

Marylebone 7
413 876447 Halsbury's Laws OfEngland(1996 7 56 C"

Consolidated Index - I - Z ))
Lord Hailsham of St.
‘Marylebone

414 87346
Consolidated Index - A-H)
Halsbury's Laws ornngilnna (1996 55 ‘Lord Hailsham of St.

Marylebone
415 87648

Registration)

Halsbury's Laws Of England
(Intoxicating Liquor to Land

267 Lord Hailsham of St.
Marylebone

416 87349 1999 Britannica Book of The Year (Events or 1998
417 88244

(Companies) ‘
Halsbury's Laws Of England 7(2) Lord Hailsham of St.

Marylebone i if
418 88245

(Companies)
Halsbury's Laws Of England 7(2) I Lord Hailsham of St.

Marylebone '
419 88246

(Companies)
Halsbury's Laws Of England 7(6) Lord Hailsham of St.

Marylebone
420 88247

(Companies)
Halsbury's Laws Of England 76) Lord Hailsham of St.

Marylebone
421 88298

(Tabular Statement)

Cdnstituent Assembly Debates (9
December 1946 To 27 January 1948)

Book.1
(Vol. 1 to
6)

Lok Sabha Secretariat

422 88299 Constituent Assembly Debates (4
November 1948 To 08 August 1949)

Book.2
(Vol. 6)

Lok Sabha Secretariat

423 88600 Constituent Assembly Debates (16
May 1949 To 16 June 1949)

Book.3
(Vol.7)

Lok Sabha Secretariat 7

424 ‘S8301
July 1949 To 18 Sep 1949)
Constituent Assembly Debates (30 B0ok.4

(Vol.9)
Lok Sabha Secretariat

425 186602

(Index)

Constituent Assembly Debates (6
October 1949 To 24Ja1-iuary 1950 ) (Vol. 10 to

Book.5

12)

Lok Sabha Secretariat

V426 130663 Earth Discovery Channel
427 130664 Animals I Discovery Channel Science

Collections
428

l
130665 Universe Discovery Chamiel Science

Collections
429 160666 D Earth D Discovery Channel Science

(Collections
430 130667 jAni.ma.ls Discovery Channel Science

‘Collections
461 130668 Universe Discovery Channel Science

Collections
432 161715

Acts & Rules(A)
Encyclopedia ofjudgement Central

1,_
Universal
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433 131716 Encyclopedia ofjudgement Central Universal

464* 161717 Encyclopedia ofjudgement Central
Acts & Rules (B to C)

2
W Acts & Rules (A to B) 3 _6 _

Universal

435 131718 Encyclopedia ofjndggiiient Central
Acts & Rules (C)

4 Unicersal

436 161719 Encyclopedia ofjudgement Central
Acts & Rules (C)

5 Universal

)467 l131720
l

Encyclopedia ofjudgement Central
Acts & Rules (C to D)

6_
Universal

(466 (131721 Encyclopedia ofjudgement Central _
Acts & Rules (D to E)

7 Universal C

439 131722 Encyclopedia ofjudgement Central
Acts 86 Rules (E)

6___
Universal

440

441

131723

161724

Encyclopedia ofjudgement Central
Acts & Rules (E to F)
Encyclopedia ofjudgement Central
Acts & Rules (F to I)

9

10

Universal

Universal

442 13 1725 Encyclopedia ofjudgement Central
Acts & Rules (I) __ _

11 ‘Universal

443 13 1726 ‘Encyclopedia ofjudgement Central
‘Acts & Rules (I to J)

12 (Universal

444 13 1727 Encyclopedia ofjudgement Central
Acts & Rules (K to M)

13 Universal

445 13 1728 Encyclopedia ofjudgement Central
Acts & Rules (K)

14 Universal

(446 131729 Encyclopedia ofjudgement Central
Acts & Rules (M to P) V

15 Universal 7 W

1447 l131730 Encyclopedia ofjudgement Central
Acts 8:: Rules (P) i

16 Universal

448 161761 Encyclopedia ofjudgement Central
Acts & Rules ( P to R)

17 Universal 7

449 131732 Encyclopedia ofjudgement Central
‘Acts & Rules ( R to S)

18 Universal

450 161766 Encyclopedia ofjudgement Central
llActs & Rules (S)

19 Universal

451 131734 Encyclopedia ofjudgement Central
Acts & Rules (T to Y)

20 Universal

]452 161866 Animal Encycdope_dia_ _ g Darling Kindersley
453 134019 Legal Systems OfThe World 14-61> Herbert M Kritzer
454 134020 Legal Systems Of The World 2 E-L _I:Ierbert M Kritder
455 ‘134021 Legal Systdms ofThe World 3 M-R Herbert M K1jitzer_ _
456 134022 Legal Systems OfThe World 7774552 Herbert M Kritzer
457 134136

Administrative Law
Halsbury's Laws of India U 1 Lexis Nexis Butterworths
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458
1

134137
Animals Arbitration
Halsbury's Laws of India Advocates 2 ji Butterworths India

459 134138 ‘Halsbury's Laws of India Bills of
Exchange and Other Negotiable
Instruments -Business Associations

l4

1

Buttervrorths India

460 ‘1341s9
Migration Civil Aviation

Halsbury's Laws of India - Children
and Young Perspms Citizenship and

6 1Butterworths India

l

‘461 134140
Procedure
Ha1bury's Laws of India -Civil 7 Lexis Nexis Butterworths

462 134141
Succession
Halbury‘s Laws of India - Wills and 8 Butterworths India

463 M134142 Halsbury's Laws Of India - Damage
Deeds and Other Instruments

s 9 lButterworths India

464 (134143 Halsbury's Laws of India-

Conflict of Laws Courts
Competition Law and Trade Practices

10

l

Butterworths India

465 134144
Court Contract

l
I-Ialsbury's Laws Of India Contempt of 11

l
Lexis Nexis Butterworths

466 ‘1s4145
and Easements

l

Halsbury's Laws Of India Property 12

I l

I ‘Lexis Nexis Butterworths

E67 ‘1s414s
‘Insolvency Judges

l

Halsbury's Laws Of India Injunctions13 ‘Lexis Nexis Butterworths

468 134147

li
Fraud

I?Ialsbury's Laws of India - 14 I Lexis Nexis Butterworths
Environment Misrepresentation and

‘4s9 134148
iEvidence (
Halsbury's Laws of India - Esloppel 15

l

Butterworths India ‘

470 134149 Halsbury's Laws of India - Elections 16 j Lexis Nexis Butterworths

471 134150 iHa1sbury's Laws of India -

‘Sale of Goods
Employment—I (Unorganised Labour)

‘17 Lexis Nexis Butterworths

472 ‘1s4151 I-Ialsbury's Laws of India -
Employment-II (Organised Labour - I )

18 ‘Lexis Nexis Butterworths

l _

473

.l

134152 Halsbury's Laws of India -

I ) Motor Vehicles
Employment-III (Organised Labour -I

19 Lexis Nexis Butterworths

474 134153
Property- I 7
Halsbury's Laws of India __ Intellectua1i20(1) Lexis Nexis Butterworths

475 134154
Property- II
Halsbury's Laws of India _ Intellectual‘ 20(2) I Lexis Nexis Butterworths

476 134155 Halsbury's Laws of India -Fuel and
Energy-I (Atomic Energy) Fuel and
Energy-II (Petroleum and Natural
\Gas) Statutes

21 Lexis Nexis Butterworths
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I 477 \134156 Halsbury's Laws of India- Registration ‘Z2

\ \ ‘and Statistics Public Interest
Litigation

Lexis Nexis Butterworths

478 1134157 ;Halsbury's Laws of India = Carriers 723 Lexis Nexis Butterworths
‘Human Rights *

479 134158 :Halsbury's Laws of India -Media,
_ ‘ W ‘Technology and Communication

94 Lexis Nexis Butterworths

480 l134159 iHalsbury's Laws of India - Tort l29(1) Buttergorths India
i481 134160 7 I-Ialsbury's Laws of India - andl29(2)

Charities Water
Butterworths India I

482 134161 Living World Plants 11 Young Scientist
483 134162 Human Body Conservation _ 73123 73 77 ‘Young Scientist
484 134163 Animals without Backbones Animals

with Backbones
3 Young Scientist 7

_” _\
495 ‘1134164 Light and Electricity Magnetic Power 18> Young Scientist _ _
48% 134165 Atoms and Moledules Gases I 77 UI Young Scientist
487 134166 Planet Earth Wateo _‘ _ g O)

438 134167 Space Technology Computers -5!

‘Young Scientist
‘Yoimg Scientist

489
490

134168 Communication Energy
134169 Constructions Machines coon

LYoung Scientist
‘Young Scientist

491 134170 Student Guide Index o 10 Young Scientist o_ _
492 134171 The World Book Encyclopedia 1-4 Robert C Martin- Publisher
1493 134172 iThe World Book Encyclopedia LO Robert C Martin- Publisheo
494 1134173 The World Book Encyclopedia _1:3 Robert o Martin- Publisher
495 134174 The Worl:dfBook_Ency<dopooio.: 1-F~ ‘Robert C Martin- Publisher
496 134175 The World Book Encyclopedia U1 RobertoC Martin- Publisher
497 134176 i o 'lE1e World Book Encyclopedia O‘) lRobert c Martin;Publis_her
498 134177 The World Book Encyclopedia Kl Robert C Martin- Publisher
499 134178 i The World Book Encyclopedia M Robert C Martin- Publisher
500 @4179 _ The World Book Encyclopedia <0 Robert C Martin» Publisher
501 134180 The World Book Enoyclopedia 10 Robert c Martin- Publislier
502 134181 The World Book Encyclopedia 11 l1ooert_C Martin-‘Publisher
*503_ 134182 The World7Book Encyclopedia Robert C Martin- Publisher
504 i_134l83_ _l11‘hoWorld Book Encyclopedia

113
13 Robert C Martin- Publisher

505 1134184 The World Book Encyclopedia _ o 14 Robert C Martin- Publisher
506 1134185 The World Book Encyclopedia 15_ Robert7C Martin- Publisher
507 194186 I The World Book Entgrcmpeilia 16 RoberoC§1arti.u¢ Publisher
508 134187 The World Book Encyclopedia 17 Robert C Marlin: Publisher
509 134188_ ‘The World Book Encyclopedia _ _ 119 Robert C Martin- Poblisher
510 134189 ;The World Book Encyclopodia _o _ 195 Robert C Martin- Publisher
511 1194190 The World Book Encyclopedia 20? Robert C Martin- Publisher
512 (134191 The World Book Encyclopedia 21 Robert C Martin- Publisher
513 194192 The World Book Eigiyclopediaj 77 77 22 Robert C Martin- Publisher
514 134194 Atlas Of The World - Philip's I _
515 134908 7 Legal Systenis OT The Worhl 7" 7 1 A~D Herbert M Kritzer
‘sis 134210 _ oLegal§yste71nj Oi‘ The World 3 M-R Herbertl/I Iiritzer
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518 134213 Legal Systems Of The World 2 E-L Herbert M Kritzer
519 54141-A Halsbury's Laws Of England 21 Lord Hailsham of St

51': 134211 Legal Systems OfTl1e World 4s-z o Herbert M’Kritzer

‘ (Highways) Marylebone
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' Sl.No. >Accession Name of the Book ‘Vol Author name

lNo.
1 47913 Freedom ofPress Under the Indian‘ B. R. Sharma

Constitution ‘ o i
2

Social Order
l47947 Fundamental Rights, Liberty And y R. N. Sharma

3
Social Order

147949 Fundamental Rights, Liberty And R. N. Sharma I

4
_ social order _

I 1457951 I Fundamental Rights ,Liberty and R.N.Sharma

5 47958 I Fundamental Rights, Liberty And
Social Order 7 _

R. N. Sharma

6 49 083 Jackson & Powell On Professional
H Negligence

Sweet & Maxwell

7 49096 ‘Jackson & Powell On Professional
Negligence

3 Sweet & Maxwell
l

8 49097 ‘Jackson & Powell On Professional
Negligence

3 lsweet & Maxwell

9 49098 7‘Jackson & Powell On Professional
‘Negligence

3 ‘Sweet 8: Maxwell

10 51178
l

_ _ l

‘Jackson & Powell on Professional
Negligence

3 Sweet& Maxwell

11

12

51179

75013

‘Jackson & Powell On Professional
Ne gencesli 4 . 4
mnérgeswlaaie

3 Sweet & Maxwell

Pawan Chaudhary
13 75016 srslt*tss=sern% . qnarilefiqdsafilet _
14 75023 What Next In Tlie Law Denning
15 75027 Landmarks in the Law Lord Denning
16 550297 Landmarks in the Law Lord Denning _
17
18

75029 W
75030

The Closing Chapter
__o The Closing Chapter

Lord Denning
Lord Denning

19 91115 Jurisprudence fronfl the Greeks to
past modernity

in
Circul alzi
pn o

20 117906 Law and Flaws in the Marriage I Justice J.D. Kapoor
Ijow to Stay Happily Married _

21 130964
in International Law
The Abolition of the Death Penalty William A. Schabas

l

22 130966
‘In Legal Argument
Legal Reason The .Use OfAnalogy Lloyd L. Weinreb

23 130967 ‘Legal Reason The-Use OfAnalogy ‘Lloyd L. Weinreb
In Legal Argument

24 130970
I-larish Chandra

Law And Changing Society ‘Manju Saxena and

25 190972 _ Dispensation OfJustice Karen Singh
26 130975 Child Labour and The Law P.L.Mehta 8:

S.S.Jaswal
27 130979

Principles (Justice V.R. Krishna
Iyer)

Fundamental Rights and Directive Shailja Chander

28 131113 Wonders of the World in
Circulati
O11
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29 131114 _ Word Power Made Easy Norman Lewis
30 131115 ‘W01-d1’ower Made Easy _ Norman Lewis
31 *131117 Hagy Potter _ J. K. Rowling
32 131123 Ram Jethmalani the authorized in

iii’ O11
biography Circulati i

133 ‘131124 Gandh1'_,B0se, Nehru ‘ Reba Sam
34 131127 =m1%3mw 311?. \’TFF'H%FI

35 131272 new Qfi an WWW
36 131275 Women in Love ‘D. I-I. Lawrence

131277 ‘é31q=fifi1e?f1%fiE12?~1 ‘ _Fm“ _
1131273

éfifi 3 flh3¥m$fl
137
133
39 131279 3125 i i E532“
4° 131232 7 _t’='R"\=rr1_1'§I=rfiem-figrnzais f QH.fiLa33a
41 131283 Emfiwgfifiafiann mwfifiamzvm%R
42 131284 G-rowingAn Indian Star Catherine Clement

1131285
‘131236

'lTI1F?i'éT‘I3 \'

' fififi flafiadifi ‘ Benikrishan Sharma
43
\44
45 131287 mwfiiqfimfl fihfl%qwfidhnvn3
46 131291( IWW 1 1 1n.q33fi51=na&
47 131292 23333333333
48 131294 5333 6 6 7 Madhnfleep
49 131295 335333 Fflflifiifirflqafiififin
\so 131296 h§%1dfl? 7 1 7 "53"
51 3131291 HHQQWB ‘3W=§==fi”
52 1312931 333332111
53 131299

mwfiwafima

54 1131300
E3331
‘meawmww ‘  mm,

55 131301 fifififiiiwmfiflfiz 3fi¥é¥f33=3Fn
56 131302
57 ‘1313o3 E23  
58 131305

1

Gabriel Garcia Marquez in

ion
Circulati

159 131308 W31
60 *1313o9 qq%R“Iq§i€Ififi3Fq
61 131310? wfiflnfin ‘_ W
62 131311 %fima¥fifi€FflmiPmn in

H “on
Circulati

Ww’@RIfl.fiflEH

1
§3 ‘131312 FTHF3§HfiiF§§€R1fi$’ ‘

65
131313
131314

ifi'E2 33 1
qfifiimww (_ _

WWW
23336

66 131315 wWqfl11‘7?lq¥1?|EII=1‘rwr?-11II==Z=3 A
37 131313 fifiafiwfifiawr _ *4’

rhfifwfiflfifihfl
"25"

33 1313 17 3333 3 3 31
. - on_

Circulati
'<1fi§<=I1ffir€Tw

69 7 131318__ V F1111,’ __ __ \ _ ihn$n%na<
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General Books Eng. Hlndi
, 70 131319 I HE?-Efififiéfiiégflfififii

71 131320 I s1~'7srE7r~fie¢7fL 1 1 . WK _

131452 What Next In The Law ‘Lord Denning72 7
73 ‘ 13 1456 The Discipline Of Law lLord Denning
74 131459 _y '1‘he_Changing Law \Denning _ _ 1

131462 Law & Justice Bryan Horrigan y75
76 131463 Landmarks in the Law Denning if

177 13 1464 Landmarks in the Law Lord Denning ‘
\78 131437 {Trials and Tfribulations Deniel R. White
‘79 131468 and fibuiations in

l

\ ‘OD
Circulati

80 13 1469 [The Quotable Lawyer l Elizabeth Frost-

l - \
Knappman and
David S. Shrager

\§i 131472 \La\_va and pisordels j 7 W 8;‘ _ Chard Dfe‘ath
782 131473 1Next Please Peter Mason
‘83 13 1475 Legal Fictions (By A. Laurence

:Polak)
in
Circulati ‘
OI1 7

84 131477 ‘Judges Judicial Accountability in
Circulati
on

85 131479 ‘The Law Of Inrernational
Institutions

4 D. W. Bowett

86 713 1481 The Law’s Strangeist Cases in
camnaa‘
O11

87
88

131433_
131436

iThe Gro1vthyQfThe Law
i'I‘he Morality of Law

Benjamin N. Cardozo
Lon L. Fuller

89 131488 What every Coed Lawyer Should
‘Know

I 7 Iainicampbell

90 131491 jSod's Laws Richard De'ath
91
92

131491
131496

\Quatations

ilalv and <L.1stice : A.nAnthology y _ _ _ ‘S011 . y
Quote It II Memorable Legal i ‘Eugene C. Gerhart

' J _Sorahjee

93* 131504
Action in India, Bakistan and
Bangladesh: A comparative Study

‘Judicial Control ofAdminstrative ‘M.A.Faza‘
I \

94 131518 ‘Brands, Trademarks and
Advertising y

‘Rodney D Ryder
\

95 131520 iBrands, ‘Trademarks and
Advertising

1 ‘Rodney D Ryder

93 131535 Law in a changing Socity
‘ Circulati
\ on *

in \

97 131536 ‘Law in a Changing Society 72 ‘W. Friedmann
93* 131540 _ illhe Ivory Toyver ‘V K S Chaudhary
99 131541 ‘The Ivory Tower V K S Chaudhary
100 131543 OH‘ The Bench 7 7 I Justiz§:VTR.Krishna‘

Iyer
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General Books Eng. Hlndi
ég .

161 7 131544 Justice for Women in A.S.Anand
Circulati

_ rm}, _ _ _ 1
102 131548

Law The Rule of Law:Essay in
honour of Soli J Sorabjee

Contitutionalism Human Right & M001 Chand Sharma
V e Raju

__ 1 Ramachadran
103

104

105

131549

131563

131576

Law

Indian Polity
Lectures in Jurisprudence

Lord Denning: The Judge and the . j.L. Jewell

Citizen & Judicial Reforms: Under ‘ Subhash c.Kashyap

7 1 Z NKJayakumar
106 131577 Frustration of Qontract 2 M. A. Sujan
107 131616

(By Wilson R. Harrison)
Suspect Documents 7 7 7: ii 7

Circulati

108 131647 The Advocate _ _ LarryAxelrood _
fie 7 131645 7 Essays In Constitutional Law

P“. _ _ __

2 _ R. F. V. Heuston
110 131649 Essays In Constitutional Law 2_ ___ _ R. F. V. Heuston
111 131681 The Technique of Advocacy (By

John H. Munkman)
in
Circulati
on

112 131735 Fraud! How to Protect Yourself
From Schemes, Scams and
Swindles

Marsha Bertrand

113 131737 7 Contract Law 2 Catherine Elliott and
7 i Frances Quinn

114 131738 Contract Law 2 Catherine Elliott and
Frances Quinn

115

116

131739

131740

Criminal Law

Forensic Engineering 7 7 7

Catherine Elliott and
_ _ __ _ Frances Quinn

Kenneth L. Carper
117 131742 Yoga For You in

Circulati
on

118 131743 The 108 Skills of natural born
leaders

in
Circulati
on

119 131745
Plytvsiranhy 1 _ 1,
Practical Methodology of Forensic David R.Redsicker

120 131746 Gunshot Wounds ‘Vincent J. M. Di
Maio

121 131755 The World's Greatest Spies and
Spymasters Blundell

Roger Boar & Nigel ll

122 131757 The World's Greatest Alien
Enconters

Nigel Cawthorne ‘

123 131760 The World's Greatest UFO
Sightings

Nigel Cawthorne 1

124 131762 The World's Most Infamous
Murders

Roger Boar 8: Nigel
Blundell l

125 131764 The World's Greatest Serial Killers Nigel Cawthome 1

126 131766 The World's Most. Evil Men Roger Boar & Nigel l
_g g_____g_____ Blundell \
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General Books Eng. Hlndi
127 131771 Rock n Roll Scandals _ 1 David 0*-lveeash ,1
128 131783 _ Yogilates ‘Jonathan Urla
129 13 1789 1Know Your Rights K ‘Patricia Phillips J.D.

_ &—. George Mair _
130 - 131790 Know your Rights Macmillan 7 7 7
131 131793 The World's Worst Atrocities Nigel Cawthorne
132 131794 Legal Queeries I Leslie J. Moran,

Daniel Monk
7. and Sarah Reresford

133 1131793 1nvn3ng77n>Fu1ur4f 7_7§Eva Shaw __
134 131796 The Feng Shui Kitchen Master Lam Kain

Chuen with Lam Kai

135 131799 Understanding Criminology Sandra Walklate
136 131801 Twentieth-Century Small Arms _ 7 011143 Me Nab I if
137 1131802 Illustrated Guide to Knives ‘Jan Suermondt
138 1131303 Vastu Vidhya 1JulietPeg1-um
139 131804 Illustrated Guide to Knives 7 Jan Suermondt
140 131805 Nature Has A Remedy 77 Dr. Bernard Jensen
1141 7 131303 Dreams Soozi Holbeche
142 131809 'I'he Personal Feng Shui Lam Kam Chuen
143 131810 fiérlg Shui - I Simon Brown
144;_i131311 Astrologygor Beginners _77 7 Willam W. Hewitt
145 131812 Footwear Impression‘; Evidence 2 William J. Bodziak I
146 77_ 131813 Introduction to Forensic Sciences William o. 3311413 it
147 131814 Aloe Vera Natural Wonder Cure Lawless & Allan
148 131817 The Little Big Book for Dads Lena Tabori & I-Iiro

Clark Wakabayashi
. 149 131823 ‘The Sexual Explotation Of

Qhildren
Seth L. Goldstein

150 1131334 T.S. IE7liot7And Prejudice Cl_1rist7opher Ricks
151 . 131826 Mind Bodyspirit 7 7777 it lGerry Thompson
152 131828 The Big Book Of Chi's Paul Wildish
\153 __131329 ‘Spiderman 7 _ Tom Defalco
134 131830 lSpiderman 7 _ 7 Tom Defalco
155 131834 lgncyelopedia of AI1l15l18lS
156 .13133s Yoga For Wellness l 7 Gary Krafsww
157 ‘131343 True Crime Crimes of Passion Alexandria, Virginia
158 131844 True Crime (Death & Cruelty) By

§Ale:-zandria
in
Circulati
on

159 131345 Serial Killers 7 _ 7 7 Alexandria, Virginia 7
160 13 1846 True Crime - Assassination lAlexandria, Virginia
161 .13 1847 True Crime Compulsion to Kill i 7 Alexandria, Virginia
162 131848 Law Of_Contract 3 Paul Richards
133 131349 lLaw Of Contract __7 13 Paul Richards
164 7131350 Encyclopaedia Of Indian History l—* Prakash Chander
165 131331 Encyclopaedia Of Indian History NI Prakash Chander
166 l 131852 Eneyelopaedia Of‘ Indian History C0 Prakash Chander
‘1e7 Q1853 Encyclopaedia Of Indian History 11> Prakash Chander
7 168 131855 The Sikhs 7 7 -

I

Khushwant Singh
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169 131856 The Collecte Works Of LALA 1

LAJPAT RAJ _ _
B.R. NANDA

170 131857 fhé Collecto Works or LALA 2
LAJIv¥TIhk1 9 9 W 9

1B.R. NANDA

171 131858 The Collecto Works Of LALA 3
;LAJIU¥FIbkI

‘B.R. NANDA

172 131859 The Collecte Works Of LALA 7
1IoAJPU¥FI{Al 99__

B.R. NANDA

173 131860 The Collects Works Of LALA 5
LAJPAT RAJ _

B.R. NANDA

174 131862 Cases in The Mahammadan Law
Of India, Pakistan 8.: Bangladesh

Asaf1§.A. Fyzee

175 131864 Nagendra Singh A Many
Splendoured Life _

‘Kamla Mankekar

170 131868 My Life Law and Other Things 9 Motilal C. Setalvad
177 176783

Circulati
‘on

Iyer
Judge's Plotopourri if in 1 Jusfice V.R. Krielma

178 131869 The Seervai Legacy in
‘circulafi

on

H.M. Seervai

179 131872 Random Reflecpions _ \ V R Krishna Iyer
190 191979 Lord Halsbury W John Hostettler
181 191924 {fife 7 Efiélq 1
182 132070 Icons From Bollywood 7 Shantanu Ray

‘Chaudhuri
183 132071 Icons From the World ofArts 7 7 \Ra§j_itha Ashok
184 132072 ‘Icons From the World of Business l)e\1angshu Datta
185 132073 Icons From 1‘hc World Of Science S.

ilAnanthanajrayanan
186 132074 Icons From the World of Sports _ 1Gu1u Ezekiel
187 132078 Mission 111912 A.15.J.Alidu1 Kalam

with Y. S. Rajan
188 132079 An Equal Music 9 7 Vikram seog
189 192090 Armies OF Hanumair _ 1 Ashok K. Banker
190 192091 An Autobiography 1 K Jawaharlal Nehru
191 132082 Beinglndian ”_ __ Pavan K Varma
192 132083 \The Best of Roald Dahl 9 Penguin books
193 192090 iThe CollecedSh_ort. Stories Of Roald Dahl
194 132089 The Complete Home Loan Guide 1Harsh Vardhan

1 Subramanian
Roongta 8: Krishnan

195 132091 Demons Of Chitrakut. |Ashok K. Banker
196 132092 ‘The Department. of Denials in

Circulati
9 ‘on

197 092099 lKargi1 V ii? Srinjoy Chowdhury
198 092095 The Diabetlds Cookbook 1 Franny Billimoria
199 132101

Nehru) Girculati
on

Glimpses of World Histdry (By in 1
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General Books Eng. Hlndi
200 132102 The God 70f small things (By

Arundhati Rai)
in
Circulati
on

201 132103 Gods Graves and Grandmother hlamita Gokhale
202 132104 The Great Mutiny India 1857 Christopher Hibbert
203 7 132103 The Impressionist 7 Hari Kunzru
204 132109 India 2020 APJ Abdul Kalam

with Y S Rajan
205 132110 India After Indenendence 1947-

12000 =
Bipan Chandra,
Mridula Mukherjee
and Aditya
Mukheljee

206 132112 llndia Unbound ’ Gurcharan Das
207 H 132113 7 7KhHdasaTheImon1OfThme ‘Chandra Rajan
208 132119 Mangal Pandey 1 Rudrangshu

Mukherjee
209 ‘132120 Parineeta garatchandra 77

\§Chattopadhyay
210 032123 7 Ifiot ___ M - lfihashi Tharoor12
211 ‘132124 The Sara:-chandra Omnibus 1 I Saratchandra

f Chattopadhyay
212 ‘132123 Speaking OfFilms Satyajit Ray
213 132131 Strange Obsession . I _éh<=hh54 D4 _
291 132134 Surviving Men _ Shobha De‘
215 132135 - The Tagore Omnibus __ 7 *1 B3binfl3r32th7T?332r€
216 132133 _ Truth, Love 8: a little malice Khushwgnt Singh _
217 132137 Two Alone, Twfo Together 7 77 7Sonia @9331 7
218 132138 The Ultimate Potatoi Mogha I_-iatil _ _
219 132140 A Bias for Action Heike Bruch and

Sumantra Ghoshal
220 132143 7_ A_Bunch Of Letters Ja»valduia1I7ehru 7
221 132144 Poordarshan Days Bhaslgar Ghose
222 132145 lEnE§ging India Strobe Talbott
223 132149 0*h4 Future or India} 3334104221 7 4;
224 132147 ‘Ghaffar Khan Nonniriolent 7

Badshah of the Pakhtuns
Rajmohan Gandhi

225 132148 _ I Shall Not Hear The Nightingale 7 7 7 \lKushwant Singh
226 132149 _ Indiraji _ 7 77 iUsha Bhagat Z_
227 1132150 Maximum City I 77 1Suketu Mehta
228 1132151 Mira 8; the Mahatma Sudhir Kakar
229_

032152 Paradise and Other Stories ‘177 W 77 Ku7sh_wa7nt Singh
230 132154

Circulati
33117 2-=31 (W121 - its?) "in Aom Prakash

231 132155
On

Efis3§§'_ l 7 sfihnnnw
232 132158 Harry Potter (By JIK. Rowling) in

Circulati
l O11

233 132159 The Hunchback Ofi Notre-Dame _ Victor Hugo
234 132160 Kidnapped 7 ;‘Robert Louis 7

| \Stevenson
235 132162 _ fllfearless Nzdia Dorothea Wanner

Page?



General Books Eng. I-Ilndi
1%6 132164 Sons And Lovers D. H. Lawrgice
237 132165 The Last Of The Mohicans 7 James Fenimore

7 " _ _ Cooper _7_
238 132133 The Call of the Wild (By Jack liu

London) ;Circulati
9 _ on 7 * 9 9_ i

239 132168 Heidi Johanna Spyri
240 132169 Hamlet (By William Shakespeare) in

Circulati
1on

1241 132170 Grimi'_ns' Fairy Tales Brothers Grimm
242 132173 Measure For Measure William Shakespeare
243 132174 A Midsummer Night's Dream William Shakespeare
1244 132173 _ Pride and Prejudice Jane Austen _
245 132177 Othello 7 7 7 William Shake_speare1
246 132178 The Tempest 7 7 _1Wil1iam Shakespeare
247 132180 Henry V 1 William Shakespeare

1248 132181 Andes To Amazon 77 Michael Bright
1 249 1132132 71A History or Britian 1 9 Simon Schama
250 132183 Simon Schama A History Of

Britain
3 Simon Schama

251 132184 1The Empires of Ancient Egypt 1 Robert Morkot
\252 132185 lNILE Martha Holmes,

‘Gavin Maxwell, Tim
9__ __ Scoones

253 132211 India in Slow Motion Mark Tully and
_ _ Gillian Wright

1254 131024 A History of India Peter Robb
255 134025 The Thoughtful Guide To Sufism Shaykh Fadhlalla

1 Haeri
1253 134027

Vajpayee
1Mr. Prime Minister Atal Bihari Rahul Singhal

257
258

134028
134029 Lal Krishna Advani (By Today’s in

Patel) Circulati 1
on 1

Frtmi Saint To Killer Saddam I‘_Il15S81I1

259 134030 The '7_ Spiritual Laws of Prosperity Iiandy Gage
260 134032

‘Motivate Yourself
Dare To Win Magic Mantras to 1 finandi Lal Malani

261 134034
L.P.C.

Discipline That Works Uoyce Divinyl MS.

262 134133 7 Fit From Within ‘Victoria Moran
263 134134 ‘Wars Of Empire Douglas Porch John

*7 7 Keegan_
‘234 134135 The Little Big Book or Laughter ‘ lKatrina Fi-iuu &

Leena Tabori
265 134195 The Ancient 81-._Classica1 Worlds _ Jhhn Haywood
266 134196 The Medieval & Early Modern

World
John Haywood

‘237 134197 The Modem World _ i 1Ju1iu Haywood
268 134198 71Q1e Ancient & Classical Worlds lJohn Haywood
269 134199 The Medieval a Early Modern

7 World _ _ W i
John Haywood
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_ 270

General Bpoks Eng. Hlndi
134200 7 ‘The Miodex-n7Wo1"1d Jolm Haywood __

271 i 134203 T \\P'roverbs7 K _ _ _ Martin H. Manger
g72_ 134203 _ 1_Bat}1ro0ms _ Lesley Taylor
273 134204 ‘Bedrooms Lesley Teylo; 7
274 134205 celem Schemes Lesley TayIo1l

?75_ 134206 Kitchen _ _ 1 Lesley Taylor
276 134207 Living Rooms _ _ _@8121 T2119;
277 135426 mnia-rafi “a-mfiaflawa mm918115319513-31* " " * 6 he * 3363 he 4 _
279 136430 =§W9<+Tl'~’I \e:3K=a%'ifie (_
280 136431 em ' \ma3=q< mi -ea?
231 (135432  $w%wfl _ W_ (_ @e=1=>1aa=iTan 9*

1 i 1282 135433 \The Shade Of Swords ;M.J. Akbar
283

Dalrymple) Circulati
on

133434 White Mughal (B1r?Wi1ue£e in H

234 136072 1}Predator _ A ' Z ( Patricia Cornwell
285 136073 ‘The Rough Guide To INDIA 6 ‘Rough Guides

‘ -Publisher
286 1136074 Countries Of The World ‘\The Penguin guide
287 136075 Two Lease T ivnem see
288 136076 W V _ Pagadige _ \Khushwant Singh
289 13607/7_ _=ei=1a1r~|ra1\'<31=1amIl%"=r‘f < Iifiefiafie

1290 136078 7_ All You who Sleep Tonight Vikram Seth
291 136079 ' States & Union Teritories Of India ‘The Penguin guide
292 136030 fisrerfi

136061 Mappings (“*9 7 T 9: W; S senhd‘ I ‘ H

g94_ 136032 _ 13:6 GodinSight ”YA1tafTyrewa1a *7
296 136o337* Free Girl ‘Sonia-1Faleiro 9 7
296 7 136034 T The Ultimate Quiz Challenge Derek O'Brien
297 9 136035 _ The__Go1_den Gate ?_ _ __ 9 *i\Lil<rzgm §eth_ U
298 136086 The Humble Administrator's

Garden ‘
Vikram Seth

299_ @6067 Kashmir 1947 - Krishna Mehta
300 136088 The Sararchandira Omnibus 1 Saratgzhendra 7 7‘

_ i if Chattopadhyay
301

With Destiny _ 7
136089 Tomorrow's India Another Tryst \‘B. G. Veegheee 97 7

‘302?
_ _ 7_ __ N 7_ (_ _ __ Chatteljee _ _

136090 Weight Loss HUpamanyu

303 136091 Love's Rite ‘Ruth Vanita
304 136092 9 Reference Yearbodk 2006 lnerek O'Brien
305 136093 Percy Jackson Ana the Olympians ‘Rick me£3ej _ T
306 136094 The E1epha.nt'§ Child & Other ‘Rudyard Kipling

Stories _ _ (
307 136095 India I 1‘No'r. Printed
393 , _ @6096 [Ifhe Essential Dalai Lama _ 1129517 MghrQtra_
309 136097 ‘Three Chinese Poets Vikram Seth

1310
‘\ \

136098 The Puffin batik funny stories (By in
Amit Vachharajani) ‘Circulati

U M Yon
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311 1360997 From Heaven Lake _ 1Vi.kramSeth 77 7\_ 4

136191
312 1136100 lee-eieh and the Dolphin 99 _ 7 Wileem Seth
1313 ‘ 177 ‘, 7Apostle of Love __ Rukmini Chawla _
314 136104 The Inheritance or Loss9 _ Kiran 1716541 _ _
315 136105 Island of Infinity : Marina's Dream Anuradha Majumdar
3169 _ 136106 BLINK 7 77 7‘17v1e1eehe Gladwell
317 1361o7_ 9 1661-311 _ 9 Usha Bhagat 7_ 9
313 9 136108 Bridge ofRama _ _ ‘§shok K. Banker
319 136109 Beastly tales from Here & there Wikram Seth
\320 136110 lllndian Thought. 3 R. K. Narayan
321 77 136111 _999 9 It's A lVIom! _ 9 9 Sliefali Tsabary

136112 7
136113

322 A Suitable Boy 77 9 9 'Vi1emm Seth 1
323 ‘An Iilqual Music Vikram Seth _9
324 136114 The Collapse of Globalisrn 9 7 John Ralston Saul
325 1The Manticores Secret Samit Basu
P326

136116
1136117 \Timeri N. MurariMy Temporary Son 9 _ J _9

1327 136118 Making News: Women in
Journalism

Ammu Joseph

328 136120 The Sirnoqin Prophecies 9 figmit Basu
329 136121 ' Lord Ganeshzfs Meera Uberoi7 7
330 136122 hen} or Social Change99 Scharada Bail
3319 136123 B00119 ofUnforgettable weeeeh 7 Khushlvant sihgh _
332 9 136124 Home and the World _ Rabindranath Tagore
9333 1 136125 Letters from a Father to His ‘Jawaharlal Nehru

Darlghter 9 _ 1L 4
334 136126 Kalphana Chawla a Life7 in Anil Padmanabhan

Circulati
on

335 136127 Vande Mataram The Biography of Sabyasachi
a Song 7 _9 Iihattacharya

1336 1361237 The End or India _h1<eehwe1lt Singh _9 9
337 136131 Crime and Pmiishrncnt 1 Fyodor postoyevsky
333_ 7_ 136132 The Age Of Innocence 9 9 99 Edith Wharton
339 136134

Circulati
on

34° 1136136 World Book 2005 - Year Book World Book
‘341 1136137

1 _ _
7ISisters 9_ 77 _99 ‘shehhee De

1342 137304 Of Love and other Demons ‘ Gabriel Garcia
99 _9 Marquez

343 7 143550 Rich Dad Poor Dad in
Circulati
on

344
l

1144224

l ,
]National Building Code of India

‘@2005 _ 9
§Bureau of Indian

1 lStandards
345 146234 Sagnpark-Bhasha Aur Lipi 7 Dr. Rajendra Mishra
3469 146234 7 E1'¥qF-?i11IElT3i’li’fi*fl?fli5l?FrJi‘iTRE'] '61:='<'7fi%31i-‘:21?
347 146239 lweazreer _ 9999- *7 l
343 146240 MERIT E51 213331? EIFII Pushparani Garg

(FLHTRF-1’! T1)
349 146245 533339333“
350 1146260

The Discovery of India (By Nehru) in 9

;=rI1=1-Tlflw WWWW 4
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351 146255 176666166 Fffiqw =i11za'
352 146264 16% WWW §1?==6=§===7
353 146269 {mama  @Ffi
354 146274 @iE5'iTfi,‘Ifi’I=I@ wvrw
355 146279 '=lEFI‘F<'fiY@1=I '<fi§T=\'¥'fl';1EI
356 146284 {<1-aawfa wmwwfl
357 146293 966616566 64637176
358 146294 6f6\73%‘T=1i\<H %vra1:=fiaw
359 146299 1=iI%1-=.'1?r:$a=a'r=a%) fiiqwma
360 £46264 fifliafiszmw
361 146309 5\‘i?RE==6iI=s1=I}7 filifi if
362 146314 WWWWI [W W1

d‘R*3=fi1za
ffiizaéfliiefi

363 146319 iRr?IE1 fiflllifl?-{IE} 7.
364 146324 3¥IF11?53E?|T
365 146329 =»w*~I—Q W66 iIi‘='lF=*Ti**%’ii4’I
366 146338 $flafi:@6afifi¥fi Ififiiwswv
667 146339 Khuda Ki Basti Shaukat Siddiqui
368 146348 ffiHIai'R1gq< i W-1n*fi=r ,1
369 146349 i?m€\"<'fi=51=im1F-‘1j;‘I” a17|aIl1f*R
370 146354 '%1a6fi-711667 fi=i'1I1?1'lE.FIV
371 146359 |t=fi'.i?1=RI
372 146364 vflwmarléaaw in

Circulati
on

373 146369 %rq\1a‘rf%’:aai\'<'fi*21*<'
3'74 146374 =fiF$r-mfifimfingly-vr 2-'.¥.fi=1'q

146379 H€l=IF\‘iTs'31375
F376 146384

' 676113-:=:mm
' aiifiimflv (_ Z aiflafifiafifi

Y:-177 146389 alfi-'i=5E?‘iEn mfiwwmi
378 146694 iéfiiqéw fiwgwmi
379 146403 swwmfifi
380 146404 arr-mi~'|§.',¥¥nW(\*T sT.&*fi¥r{;'¥i'ffi?~I=I'
381 146412 nflwafiihawsufi T1'lE'3Fq'i'§l111'fl7={R"
382 146414

[?1'fl=‘-flilfi f5I§l1=\’]
%=fi€E1=fi6ffvfl=i§q1ji|%afiaik wlifiqsrni

I383 146419 6166166141 siigwéfl
384 1464247 7 W =Trl%17z3(a1m€\ Z KW
365 146437 lawn: F: . 461.61?-Iéiraafi
#56 146442 q=>rfiaih '5R?|1'=R“I [6166-6641]
7387 146447 wfiwfim aR=-‘RT.-.'%fii=%
lass
ass

146452
146457

‘W1 6W [T6666]
Lakshadweep .

Him fiig YIYEH

!Shamim Akhtar
390 146462 Ganga- A Divinity In Flow Vijay Singal
391 146467 _ Yoga Ezgplziined A _ H 7 1V1i_§§1 Mehta
392 146476 Psyche Of The Common Man Vijay Singhal
693 146483 Arctic And Antarctic Journeys 1:0

the Extremities ofgthe Earth
Urmi Popat

394 146488 Dream Destinations Urmi Popat
395 146496 |\7=}%qIqfi'u=1=1%,'
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;396 146497 16666666666664 ( —- __
397 146502 66666516665 hmmw
398 146507 6636566 7 1 65566663
‘ass 146512 16q6666a6=6a6566 \ 156765166
400 _146521 46-66116-.6 W664
401 146523
;402 146531 6335655855 F6.VFF&H ' =63 Y
403 ~ 146532 101 55,6616

55665 Z
6666566666 j

404 \146537
405 146543

( 655665566566 ‘-5
Z a%€fin5a55FRfi ‘ 4 665653

\4
407

406 146551 EEH4fi€THfiE5Efi5Ifi
]on

in a56vn'fi§5‘
Circulati

146555 fiP5iHi56EaafiE5%fl5
4* WW

408 146557 7101 Great Lives Who Shaped The
World

Jagdish Singh Nadar
and B. Adyanand

409 146562 World Classic Stories (By Aesop) in
1
\‘OH

Circulati 7

410 146567 fin?R5&52n€ énnarpmna
4 146572 ‘616-6666666 7 kn 16555736;

Circulafi
on

4 146593 qF5665<(6vp1) in E6565 ‘
Circulati
on _

413 ‘146594 7 6FFH6fi?(3FL2)
‘ 066665
in M3655 7
011

414 146595 nF566HY(6Fn31 in 7366657
Circulati
On

415 1146596 nF5a6a¥(6Fn4)
‘ Circulati
in 76564
OI1 1

4 146597 5F¥6fi6?(57L5) 1n
‘Cireulati

T \

417 146598 6F5a6H<(6FL6) in E6566 7
Circulatfi
on

418 146599 =n5¥F6H¥(*nn=7)

\ 44 \‘an

in 7 E655:
Circulati

419 7 146600 fiFFF6fi¥C8FLS) 65 q§5fi=
Circulatri \

1

7°11 ,_,_ 4

420 146617 4 q§aiFa
421(_J146626
4422 (146627
423 146655

675
_ ,41__ _ H367?

#6116 161155
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424 146638 12qRfifi6E:965finfi in

Circulafi
on

R1111?-Earn

425 546642 7957 W575
426 146647 65697169595 _
427 146652

?h&5fia
Qifivayqnfifi

428 146657 aafiavififinaafiihnsflfiafinfi in
Circulati
on

fimzfin

429 146666 6?fi9?H7F=
430 146667

7625
.955

431 146672 a5555m5n7a075uwr7
432 146677 fi9=7fi W 4fi*6__W416 _ aw 4 4

433 146682 __6na566666656n16565 69757 7
434 146692

1 On
1

TTIEFI in
Cfimflafi

665966779

435 146692 1]'11El*i7 7 5§fl=@97FH
436 146699 |?1fifi=|1v-1é1fmI-§I¥t§qWIF‘P17I7
437 146702 filwaiawqwla
438 146707

656660 7
7Fflfifl 1n

On

Cfinuflafi
911115?

439 \146717 =6mfi5<=R¥n=afl9fi66afi9FRn in
Circulati
on

440 146722 16566799965 gifftfivii’
441 146727 Hfl$flfi Pu

Chmflafi
‘pm

Sifiqifiifi 7

442 146732 96161666599 _ bgfikaawfi
443 146737

z5r5fifi66a(1nn-1)
¥66fl97n97Fw"9*6?flF¥fiF"fi*“fi¥“ 77 8E?RiEHiFfl'q?U=5'

444 146756 1604156766677ifiigafiknfiflfii6&9 vE57555@6fl'E§wF5'

445 146739
¢§fl3@fiWHFfiFF3)4
flfi§fiB5FHf"FF2l4;
7506755175769%52@ufi¥E5fifi90ER9 rR575n5z6fi'a?0=5'77

7446 146752 fiwvnafifiadkawarfiynwnl)
hi 1

Circulafi
on

¥L7FH$R9<EqFa

447 146753 i¥6wafi§5flfi3¥6I§K9PnQ) ‘§iiFfliR§¥EqFH
448 fl46754 fi15w1fim65h575I§(6FP5) _ fifi.¥Ffl$RH?§flFH
F449 146767 6v§fiflfi§FRfi(1) 4 5656565667
450 146768 6fi5Bnfi(2) ' firRwr%$|‘R
451 146769 afiafinfits) fiflfivflnfiiifiw _
452 146770 7 E55fl%ifi(4) ‘ 666566661
453 146771 6=fia55F5fi(s) . fi1fiTM'fi5¥1R
454 146767 c0Q5L7F§g)5n5vqfifiqlifiknwnfnl ' 6fi1éLen<.6fiFq§
455 146765 667565663)zn6+a0fi557:66n1n7¢2 €i%fi.an<.ufl%%é
456 146797 =iI=1'|*1'|=fi=|fiH1'6I17*1=IT7 in 7

Circulati
on

E-‘mum 7

457 146802 1660 éhmflwrkfififi
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458 1146607 ‘7@'Fl"3aE?i1E[QoEfi-'TF*'111T' Fem -
459 146812

Circulati
_ on

We Mn? 66fi=669'6 9

7460 146624 Shri Ramzieharitamanasa 1 _ 9 R.C. Prasad
}461 146926 F6616aa66§666fi(6v61) Eti*R\{@§'=Iia°I
462 A146627 vmr96:qifigw6fi(9vn2) Ei¥l9F=31?Rq'lE9
463 146828 FRT9Fi3F9§fiW$(WFF3)'
464 146662 qa6fifi%6r<=fla=fi((LXI.I1a1na1114

‘Pictorial Biography) 1
465 146848 Para-trisika-Vivarana / The Secret

of Tantric Mysticism
Jaideva Singh

466 74146661 iF8?<‘?ITrIT _ Hfigfiflafifiirivewfi
467 146852 iFi3fiflifi¥F¥fi6(EFE%l) awgfimfifivfifiiiqfi
;468 146659 FFi3fiflFfi§F¥fi9(E¥E¥2) \ }q§1%aafi6=$11aafi
469 146854 FFfi3fiflifi?fifiH(i¥E¥3) flFL6$$FF€3I§E6
470 146855 a6$a6Fa366fi6(6n644) ~*Lq,éflE6i=l€=H§a;6
471 1146666 iFq3a6=:1¥¥fl%(1§v@6§) flFLifiHfifi=$¥2iHfi
472 146857 ‘9Fqw9F¥n§6¥m6(69666) ' 7”” 9§1éHH%H=66166fl
473 146672 Freud And Philosophy __ Paul Ricoeur
474 146677 Ocean of Nectar Geshe Keleszmg

Gyatso
476 146884 Malwa Through The Ages Kailash Ghand Jain
I476 1146889 Foundations of Indian Culture 1? 1G. C. Pande
457 146990 Foundations of Indian Culture 12 16. 0. Panda
478 146897 Sanskrit Egglish Dictionary Monier- Williams
479 146992 _ ifgriirveda A Life of Balance _ Maya Tiwari
480 146907 Swami Vivekanenda In India Rajagopal

Chattopadhyaya
481 146912 Rise And Fall Of‘ The Imperial

_ Guptas 7_
Ashvini Agrawal

482 146917 Ancient Ind_i§1__ K__ i WW R. C. Maiumder __
483 146969

Ganganethe Jha
The Nyaya-Sutras of Gautama 1 Mahamahopadhyaya

484
1

146939
\
1 1Ganganatha Jha

The Nyaya-Sutras of Gautama 2 Mahamahopadhyaya 1

485 146940
Gangarietha Jha

‘The Nyaya-Sutras of Gautama 3 Mahamahopaclhyaya

496 146941
Ganganatha Jha

The Nyaya~Sutras of Gautama 4 Mahamahopadhyaya

499 1146946 ‘Asoka Radhakumud
6 Mookexji

488 146947 Stress and its Management by
Yogs _ _

K. N. Udupa

469___146962 Tibet Past And Present H W 7 Charles Bell
490 14695 7 §6iJ1e Early Dynasties Of South

India i
Sudhakar
Chatbopadhyaya

491 146962 Ph.i1osnphyOf Goraklmath Akshaya Kumar
Banerjea

492 146967 The Origin Of the Life of a Human 4
Being _ H i

1Rahul Peter Das
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493

gpanishyads
146972 7 The Philosophy OfThe 7 I Rev A. s. G6den

494
Snelling)

146977 The Sacred Mountain (By John ‘in
' Circulati

7 on
495

_ _ _ _ Brahmana
146966 Suresvara'6 Vartika On Jyotis K P. Jog shoim Hino

496 146991 History ofAncientI1idia 7 7 ‘Ramashankar
( __" ' \'l‘ripathi

497 146997 ‘The Chakra- Handbook Shalila Sharamon
_ I and Bode J. Baginski

496 147002 Poems To Siva Indira Viswanathan
Peterson

499 147011 Suresvara'6 Vartika on K. P. Jog Shoun Hino
Purusavidha Brahmana

500 147012 (_ The Mauryan Polity V. R. R. Dikshitap
501 147018 Meditation And Mantras ‘Swami Vishnu

§Devananda
502 147022 Recent Research On Ladakh 4&5 Henry Osmaston &

( Philip Denwood

§‘?3
504 147066 660167 6 qifii

147027 Handbook QfAromatherapy Dr. Ravi Ratan
67%?

505
10777-616 I

147067 =m=i1=r|€=rgi?}%; 61127.-1m=16r‘iifl1 1 afiwft

506 147046 i 1-érfir o-:6 fit 61%
507

f=l=i1fi§I1=f (5)
147047 ‘<1inR'- (Autar-Agaiiipf '1T*"I?l§'*fiFfIiFi

I-aim’:
508 147066 __ 1695 fi anifiien
509 147058 mawfiiif 617370 0777!
510 7147061 qw aiiw 66676

67170
wqfi-‘I616
311??!

511
(5) T

1147062 1761: 67061761 E61 wfifiam I 61170

512 147067 ajniuvr i airs?!
513

<2)
6

147072 6617661165,: Wrwfimmwfifinw 31170

51% 147077 1'67 16106: aiwemw 960067 (1101-8) 7646
515 147062 ai§61=7=i€f.%Ei.‘4E¥:af¢21am967fl6r '

i_ ,_|_('HET:9_) _______ _
661

516 147066 nannifi 666: 31€lHT=[R"i€F11?fI (11117-
4)

eimfi

517
'HT"I-5‘)_

147067 1=I=ifi-I 0-‘-1 7116161: 6717:1016? 17601101 6081‘!

616 147092 éilfii =51 Wfifii G67 7" in
Circulati
OH

6070

519 147107 §l1?I§i‘3-R'§1€qEiFifi-“~IITl1Ti‘1§'R(111Ti- 40171

520 147111 'g§l,?'|6§ii‘I5¥§1%‘Yl?iWE‘-T=1’i11‘\‘=1_,j?6’('*1I'*I-
521

R’) _
147116 66:6

522
E‘fi=n_

147119 @6113-‘rfiffiwql-1-‘11a'v71%"r1i‘\=11;LF6<'(7n11-5 aiwfi
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523 147120

5111')
@1'%i%‘1'0a'§l%06'vr1?»rIfin"<3;er\'(avr- 1 an

624 147136
147127

§i?1Ei‘7I11_<_*l:3Tl>E','l?1'E6=€‘=I€l‘1l?IT(1iT*E~_I?)
atafi626

626 147132
El;%'i=fi6:6i\$:1z1%{7<H6'1=flnT(aT7-6)

26716761; 6661-=66w661=fi61
[WT-7)

666
527 147141 ¥F{FI'l‘111TRfl~TcIili?i§(?1T=T1¥-31°11) 6
526 147146 7FilT[$FR‘1_1fiR’%R=TT‘lR’(1ii\‘I-?1'I"'I1)
529 14715 1 §'7E1TI‘{R?'1i1,i"R3IT'I~T1 616
530 147152 1='fi1if1%“1l1i-'I961=I1<66fiv7~fl1 6
531 147161 7§EEI1'F‘H?5F1'Efi 6
532 147162 14166610661071 6

1666 147 17 1 Qiafifiswnmn (Ilia-Hwfi) 6
564 147 172 |6-46646 6
535 147177 fiiqaiarfinwacdiwmvfi) 6
536 14Z3_1§5

qmig 771% . 6— 6
667 147187 |§_|ei1=1Fwr6i1i'n\7E-71611 6
1666 147196 1=|6Tvfi11=|€fvv110(mii7-61711) 6
539 147201 '61?-717697?-7: 1-776610617 =6r=|=0t%1s—n=1 Iain?!

540 147202
(6)
*|'6'§1I|1=T1fie'

541 147211 61667667 I @721‘: .
542 147216 Queen Victoria's Maharajah

Duleep Singh
Michael Alexander &
Sushila Anand

543 147217 Kidnapped
1

Robert Louis
7 Stevenson

54 147222 Vedic Love Signs 7 _ Komilla Sutton
545 147227 The Right to Privacy i 61611616 A. Glenn
646 147262 Leonardo the Universal Man 7 if 1Alessandra Fregolent
647 147237 7 John Keegan I
1646 147244

The Iraq War W
10apital Punishment 12 Michael

1 1K1-onenwetter
‘549 147347 1The Pickwick Papers 11 1Char1es Dickens
550 1147256 Lawyers, Courts,and

Professionalism _
7 1Rudolph J. Gerber 7

551 147259 4Biography Of Kafka Ronald Hayman
§52 147262 The Hunt forgBin Laden g Robin Moore
553 147267 Religion On Trial 7 it James John Jurinski
554 147272 The History Of Pugachev Alexander Pushkin
555 147277 Portuguese Voyagres 1498-1663 i D. Ley
556 147282 Muhammad Gabriet Mandel

Kahn
1667 147288 13.00666 to Civil Procedure Abroad Snijders
1566 147297 1Psychological Knowledge In Court 1 1Gerald Young,

Andrew W. Kane,
Keith Nicholson

6679 147305
Health 7
The Complete Guide To Children's Saunders &

1 Friedman
560 147311 The Poisons and Antidotes

Sourcebook 7
2 Carol Turkington

561 147316 Women in Prison Cyndi B66146
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_ 1562 147317

( Joseph Bailey)
Slowing down to the speeds of love in

Circulati
on

563 147322 Heritage of Ireland _ Nathaniel Harris
564 147336 Buddha * Gabriet Mandel

Kahn
565 147341 The Book ofYoga in

Circulati
on

566 147346 ‘All Under Heaven Rayne Kruger
567 147347 The Renaissance at War ‘Thomas Arnold
568 147352 Courts And Trials’ W 7 Christopher E,_Smith
569 147357 ‘Studies in Legal Logic Jaap Hage
570 147366 Criminal Justicelnfdrmation Oryx Press
571 147367 ;Wor1d Encyclopedia Of20th

Century Murder
Jay Robert Nash

572 147373 1Terrorism Lawrence Howard 7
573 147377 1Into The Wardrobe Narnia David 0. Downing
574 14§§é2 Ernma _ Jane Austen
575 147390 Principles of Law Relating to

International Trade 4
Nicolas Kouladis

5'76 \ E1399 Ancient Civilizations, lGreg Woolf
577 147400

Health & Prevention
All New Family Medical Guide to —

578 147406 The FBI A Comprehensive l Athan G. Theoharis
‘Reference Guide ; 1 _ y _____

579 147418 Racial Justice in Ame'rica 1 _y Z David B. Mustard N
580 147423 Superior Person Kenneth Rose
;5e1 147430

Circulati
on

Book OfHumour ‘in Ruskin Bond

582 147441 The Alchemist. Paulo Coelho
583 147445 Friends at Court (By I-Ienry Cecil) in

Circulati
on

584 147449 llndependent Wintness Henry Cecil
585 147459 lPortz;=1itlof a Judge (By Henry in

\Cecil) Circulati
OH 1

lass 147465 Train to Pakistan Margaret Bourke-
White &
Khushwant $i_1:igh

587 3 147471 Swami & Friends in
\‘Circu]ati

I on

R.K.Narayan

588 147474 1N0 Bail for the Judge fiemy Cecil
589 147439 ]Settled Out Of Court ' Henry Cecil

A590 147495 Brieftales from the bench in
(By Henry Cecil) Circulati

on

591 147506 Mein Kampf I Adolf Hitler
592 147509

Indian WV 7 L 7
lzriitobiography OfAn-‘Unknown 7 Nirad 0. Chaudhauri
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593 1475 18

Indian V _
Autobiography OfAn Unknown 2 Nirad C. Chaudhauri

147524 Kautilya- The Arthashastra L. N. Rangarajan594
‘595 \147s29

‘g.-mam if
Indira- The Life Of Indira Nehru Katherine Frank

§96 147538 Midnights Children 1 Salman Rushdie
@597 147539 §The Inscrutable Americans Anurag Mathur
598 147548 Indomitablc Spirit in

Circulati
on '

599 147555 APrincess Remembers (By
Gayatri Devi)

in
Circulati
on 1

600 147559 The Adventures of Sherlock
Holmes

Sir Arthur Conan
Doyle '

601 147564
Steet Irregulars
Sherlock Holmes and the Baker ‘Mack and Michael

l Citrin
l‘602 147573 The Adventures of Sherlock

Holmes
2 ‘Sir Arthur Conan

Doyle
1603 147579 Er?-."r-=iI=il=r‘»i$a'Il7i"¢I"I”in fifilififiiiiillfif

Circulati
\ on

604 147585 rmaiiri 4 Year-‘i
605 147590 imrfiaaai‘sos 1147594 §§,?m~zm<+n=1=<;~'
607 147599

1 ma 1

7-naifiarifiem 1; leioaianraaie
608 147sos ii=l§iT1’"'E?-“l(‘ii°f~'*~TT‘=@°l?’ll)
609 147613 73iER7'?riR‘Tl'\'l3ii?Hw%!T Z ‘ l§*PF\T‘IilFI*1
610 1476 18 El'il11=I=@i'=IF'|1?5Efl$R§i=l'RE-'] Bwfiwfin K
611 147619 ‘am-mama 4 7 g ‘q.rfl.a‘i.a1@aE5ara
612 147628 Sea Of Poopies T Amitav Ghosh
613 147629 Bride. 7 ‘Paulo 0031110 ‘
614 147634 qfianwrae1e5m(qaigl%+natiJnr\fi aweeeaa

sis 147643 Freedom Is Not. Free \ 7 Shiv IQJera
616 @7644 lThe Other Indians A \Vinay Lal
617 147657 Chasing Harry Winston Lauren Weisberger _
‘s1s 1147659 ‘Public Speaking ‘Dale Carnegie 1
619 147668

.\JO _ '

How to Enjoy your Life and Your Dale Carnegie
b 7

620 147673
‘the Heart
365 Dalai Lama: Daily Advice form Ed. By Mathieu

Ricard
621 147674 Haifa
622 147679 Four Crises and a Peace Process P. R. Chari, Pervaiz

Iqubal Cheema and
Stephen p. Cohen

“s23 ‘147696 iThe Men Who Killed Gandhi Manohar Malgonlcar 7
624 147699 The Shape of the Beast

l 625 147712 The Devil Wear Prada
7 'Arundhati Roy1 y _ \

‘Lauren Weisberger 7
626 147714 Dateline 1857 Revolt against the i ' Rudrangshu

Mukherjee & Pramod
Kapoor
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627 147722 How to stop worrying and start in

living (By Dale Carnegie) Circulati
O11

628 1157177247777 Falling off the Map- Pico Iyer 777 7 7
629 147725 Falling off the Map; Pico Iyer
630 174771276777 Falling off the Mep‘ Pico lyer
631 l7ii7co Iyer
632

147728 Falling off the Map 7 77
147729 The Lady Sc The Monk Pico Iyer

633
634

147730 The Lady and the7M 7
147732 71T7l71e77Lady & The Monk

9111* ___ Pico Iyer
Pico Iyer

‘ass 147733 ;The Lady & The Monk l Pico Iyer
636 147734 ‘Main - Ek Shabd JQ Aapki Duniya

3Bada1 Sakta He
Shammi seih

637 147735 I I miem - Ek Shabd Jo Aaplci Duniya
Badal Sakta He

Shammi Sukh

638 147736 - Ek Shabd Jo Aapki Duniya
\Badal Sakta He

Shammi Sukh

639 147739 I ‘The Quick 84 Easy Way to Effective
Sneaking 6

‘Dale Carnegie

640 147740 The Quick & Easy Way to Effective
Speaking

Dale Carnegie I

641 147741 The Quick & Easy Way to Efifective
Spselsiss

lllale Carnegie

642 147742 The Quick & Easy Way to Effective
7 Speaking

‘Dale Carnegie

643 147743 The Quick & Easy Way to Effective
Speaking

Dale Carnegie

644 147744 How 19 Win Friends & Influence ‘
7 71People

Dale Carnegie

645 147745“ How to Win Friends 8:. Influence
7 77 People 777

Dale Carnegie

646 147746 How to Win Friendsi& Influence
People

Dale Carnegie

647 147747 How To Win Friends and Influence
7 7 7 People 777 ;

Dale Carnegie

;648 147748 \How to Win Friends & Influence
777 ' People 7 7777

Dale Carnegie

649 1147750 Kuch Adhkule Panlie ‘Subh'ashChandra
Bose 7

650 147751 Subhashchandra Bose: Kuch
Adhkule Panne 7777

Rajshekhar Vyas

651 147752 §Subhashchandra Bdse: Kuch
‘Adhkule Panne 77

Rajshekhar Vyas

1652
Adhkule Panne

147753 ‘Subhashchandra Bofse: Kuch 7 Rajshekhar Vyas

653 147754 W a aiswaari“ laraaglzi
654 147756 W fix?-iii!»-=57-or? Ema em‘!
655 147757 Wsreaiiaiaasarrq’ I 7|=m=|t-Ierrfi 7
.656 147761 ‘Neither Roses Nor Thorns 7 Justice H. R. Khanna
657 147762 7 Neither Roses Nor Thom; I 77 lelusticc H- R- K1'1£lm1_£5
658 152490 Clinical Legal Education N. R. Madhava

Menon
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659 1152545 Nither Roses (H.R. Iflianal

Circulati
on _

in ‘ ->

660 159691 Getting Together I Roger Fisher 86 Scott
Brown

7661 159694 ‘Getting Together 111
‘Circulati
on

662 159696 Gettiiig Ready to Negotiate Roger Fisher and
Danny Ertel

663 159699 Getting Ready To Negotiate Roger Fisher and
Danny Ertel 7 7

664 159701 Breaking Roboerfs Rules Lawrence E.
Susskind and
Jeifrey L.

7 77777 7 ‘Cruikshank
665 159704 Breaking Roboerts Rules Susskind &

Cruikshank
666 159706 Diflicult Conversations Douglas Stone, B11168

7 7 7 Patton, Sheila Heen
667 159708 fllifiicult Conversations D01-13185 Stone, B11109

Patton, Sheila Heen
668 159711 ‘Getting To Yes Roger Fisher and

William Ury
669 159712 Getting to Yes (By Roger Fisher) in

1 Circulati
on

670 170896 Tute Rishton Se Tutein Nahin ‘Justice Swarana
\Kant Sharma

‘671 170898 ‘Tute Rishton Se Tutein Nahin ‘Justice Swarana
Kant Shanna

672 170899 Tute Rishton Se Tutein Nahin Justice Swarana
Kant Sharma

673 170900 Tute Rishton Sc Tutein Nahin Justice Swarana
Kant Sharma

674 170906 Tute Rishton Se Tutein Nahin Justice Swarana
Kant Sharma

Q675 170914 "nee Rishton Se Tutein Nahin Justice Swarana
Kant Sharma

676 170982 Don't Break After Break Up Swarnakanta
77 Sharma 7

677 170983 Don't BreakAfter Break Up Swarnakanta
Sharma

678 170984 Don't Break After Break Up Swarnakanta
‘Sharma 77 77 7 77 7

679 170985 7Don't Break After Break Up Swarnakanta
Sharma1

‘680 170986
l

lDon't Break After Break Up Swarnakanta
Sharma

1661 171000 lDon't Break After Break Up Swarnakanta

‘s82 171060 ‘The Idea ofJustice
Circulati
on

_ 7 7 Sharma

lm I
Amartya Sen
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7. 683 171071 Perfect l\_/Igxrigage (Not a Mirege) Poonam A. Bamba
176795684 H __ V. R. Krishna1IyerA living legend” _ g W 77

685 1176806 My Own Boswell ) Hidayatullah
3P. Krishnaswamy

686 \176812 A Lawyer's Joui-ney EJ959199 R. M. Sahai
697 176813 _ Lord Halsbury John I-Iostettler
688 176819 Lord Denning 2"" Edition in

on
Circulaifi

‘G89 176931 Environmental Law in India P. Leeleluishnan
‘690 179581 A Journey Of Life In Old Age Justice Swarana

i Kant Shanna
6971 179592 A Journey Of Life In Old Age Justice Swarana

Kant Sharma
692 179583 Old Age beyond Baghban Justice Swarana

Kanta Sharma
6937 179584 A Journey Of Life In Old Age H Beyond Baghban
694 179585 A Journey Of Life In Old Age Justice Swarana

Kant Sharma
695 210602 Tumhari Sakl-ii Justice Swarana

"Kanta Sharma
696 210603 i\'I\1mhari Sakhi 1 Justice Swarana

Kanta Sharma
697 210604 Tumhari Sakhi ‘Justice Swarana

;Kanta Sharma
698 1210605 Tumhari Sakhi I ‘Justice Swarana

Kanta Sharma
699 210606 Tumhari Sakhi Justice Swarana

Kant Sharma
799 217112

saaved? _
India's Legal system: Can it be Fan s. Nariman

701 217113 I
Palkhivala)
The Courtroom Genius (By Nani in

on
Circulati
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1706 217123 ~ A Theory OfJustice

\
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707 221687 A Brief History7Of Tirne Stephen Hawking
709 221999 The Count. of Montef Cristo Alexandre Dumas __
799 221691 The King of Torts A Johni Grisham
710 221693 The Summons _ John Grisham
711 g_ 221995 ‘The Universe In Afiutshell éngephen Hawking
712 221699 ‘Kabir Amrit Vani “' ‘Jiwan Jagriti

Prachar Prakashan
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Malviya

\71-1 221703 Yogvashist 2 Dr. Sudhakar
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731 221723 War And Peace Leo Tolstoy W
732 221724 Whispers from Eternity Sri Sri Paramahansa
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733 221725 Revolution 2020 Chetan Bhagat
734 221726 Coolie fink Raj Anand
735 221727 ?'CHunfiah _
7736 221728 interpreter Of Maladies g Uhumpa Lahiri
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739
740

221731
221732
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748 221740 Theihiallnw 7777 I Franz Kafka
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764 235834 5=n99l|n_ smfi .

755 295957 Temple Of Justice Poonam A. Bamba
766 295959 Temple Of Justice lPoonam A. Bamba
767 236859 Temple Of Just-ice Poonam A. Bamba
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600 247566 ]Grccn Philosophy I I Harishila Prasad
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802 247598 Climate Change I If Kjeet Jha
803 247606 Religious Anthropology P. K. Mislara
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Traditions and Loclozation
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809 247643 Tribal Culture A.C. Bhadana
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Concerns
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Page24



General Books Eng. Hlndi
830 247775 §l=riri"s'\=1=.'Ii’-2'6-flfiz21rI=.*R’¢1=fIQ' finrsésfisn
831 247783 l"a¥@Ffls aaasissn

247784 EE§"Efi"". alqirfissn
247795 qslwcihqsfila l—' 72.47

1§§%
636
634 247797 WWW NJ

335 247802 OJ1067737777776 "43"
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917 246612 Hasgsaeflqznaxnsfisw 35 £67612 2116111
918 246922 filewisrfiiawamarwzfiifia 21616121 711218
919 248324 €1=1‘I'¢1=11=1211<»1=-'11’-‘R121
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965 248611 lR'fiq?fiT%T€TlI??iFl'lE1E-il$fi'l‘El'l | U3 CA‘) sei=n9iifi9€1
‘966 248612 Who's Who Of Indian Martyrs 1_ :3 P. N. Chopra
967 249175 1 The collected works of Mahatma _|_\ Publication Division
968 249176 1 The collected works of Mahatma N‘! Publication Division
7969 249177 iThe collected works of Mahatma ;3 Publication Division
970 249178 i'I‘he collected works of Mahatma11_ 14 Publication Division
971 249179 The collected works of Mahatma 5 Publication Division
972 249180 Tie collected works ofMahatma O5 ‘Publication Division 1
973 249181 The collected works of Mahatma Publication Division
974 249182 The collected works of Mahatma co-z Publication Division
975 §249183 The collected works ofMahatma _ CD Publication Division
‘976 249184 ‘The collected works of Mahatma 10 ‘Publication Division
977 249185 The collected works of Mahatma 11 Publication Division
978 \249186 The colleitedworks ofMahatma 12 Publication Division
979 11249187 The collected works of Mahatma ‘18 Publication Division

1980 1249188 lTh1e collected wo|'ks of Mahatma 14 Publication Division_
981 549182 The collected works oi'_Mahatma 15 Publication Division
982 _249190 The colbected works of Mahatma 16 Publication Division
983 249191 The collected works of Mahatma 117 \Publication Division
284 249192 lThe collected works of Mahatma 18 Publication Division
'985 249193 The collected works of Mahatmal 19 Publication Division
986 249194 The collected works of Mahatma 29 Publication Division
987 249195 The collected works of Mahatma 21 ‘Publication Division

4988 *249196 ‘The collected works of Mahatma l22 Publication Division
989 249197 The collected works of Mahatma 23 Publication Division 7
990 . 249198 The collected works of Mahatma 24 Publication Division
991 249199 The collected works of Mahatma 25 ‘Publication Division
992 249200 The collected works of"Mahatma 26 Publication Division
993 249201 ‘The collected works of Mahatma 27 lPublication Division
294 249202 iThe collected works of Ma.hatma_11_1%?! Publication Division
P995 249208 The collected works of Mahatma 129 Publication Division
996 249204 The collected works of Mahatma 20 Publication Division
997 249205 7 The collected works of Mahatma 21 Publication Division
998 1249206 The collected works of Mahatma 32 lPublication Division
999 249207 {The collected works ofMahatma 33 Publication Division
1000 249208 The collected works ofMahatma 34 Publication Division
1001 1249209 1 The collected works of Mahatma 35 Publication Division
1002 249210 The collected works of Mahatma 36 Publication Division
1003 249211 _ The collected works of Mahatma 37 Publication Division
10 04_ 249212 The collected works of Mab_atma_1 38 Publication Division
1005 249213 Thelcollected works of Mahatma 39 Publication Division
100611249214 11 lTl'1e collected works ofMahatma 140 Publication ninoio;
1007 249215 The collected works ofMahatma 141 Publication Division
1008 249216 lThe collected works of Mahatma 22 Publication Division
1009 249217 The collected works ofMahatma 43 Publication Division
1010 249218 The collected works of Mahatma 44 lPublicat-ion Division
‘1011 249219 lThe collected works of Mahatma 45 Publication Division
1012 249220 lThe collected works of Mahatma 4? Publication Division
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1013 249221 The collected works. of Mahatma 47 Publication Division
1014 249222 The collected works of Mahatm_a_H 43 Publication Division
101§_ 249223 The collected works; of Mahatma 49 Publication Division
1016 1249224 The collected workslof Mahatma P50 Puhlicatidn Division
1017 l§249225 The collected works;of Mahatma 51 Publication Division
1018 1249226 The collected works .of Mahatma 152 Publication Division?
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1033 249241 1The collected worksof Mahatma 67 ‘Publication Division
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1042 249250 The collected works of Mahatma 76 Publication Division
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1044 249252 The collected works of Mahatma 78 Publication Division
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1051 249259 The collected w6r1<§6Ti‘ Mahatma 185 Publication Division
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1059 l3249267 The collected works of Mahatma ‘9a Publication Division_
1060 l249269 The collected works ofMahatma 194 Publication Division
1061 249269 The collectediworks ofMahatma 95 Publication Division
1062 249270 lThe collected works_ot' Mahatma 96 Publication Division

Page 29

0



General Books Eng. Hindi
1063 249271 The collectedjworks of Mahatma 9'1 N Publication Division _
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